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SUPPLEMENTARY DEMANDS FOR GRANTS (JHARKHAND), 2009-10 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): 

Sir, I beg to lay on the Table, a statement (in English and Hindi) of the estimated receipts and 

expenditure of the State of Jharkhand for the year 2009-10. 

MR. DEPUTY CHAIRMAN: Now, we shall take up the Short Duration Discussion on Price 

Rise. Mr. Kalraj Mishra. 

__________ 

SHORT DURATION DISCUSSION 

Situation arising out of continued rise in prices of essential commodities in the country 

Ǜी कलराज िमǛ (उǄर Ģदेश) : उपसभापित महोदय, मूÊय वृȎǉ िजस Îतर से हो रही है उसको देखने 

के बाद यह लगता है िक सामाÂय गरीब ËयȎƪ ही नहȒ, मÁयम वगȓय से लेकर सभी लोग इससे जबद«Îत 

Ģभािवत हो रहे हȅ।  हालात ऐसे होते जा रहे हȅ िक सरकार िजतनी बार घोषणा करती है िक हम िनयंĝण 

करȂगे, जÊदी ही करȂगे, धैय« रखना चािहए, उतनी तेजी के साथ महंगाई बढ़ती जा रही है।  अगर हम अपने इस 

िवशाल देश की ȎÎथित को देखȂ तो हमȂ िदखाई पड़ेगा िक अिधकाशं लोग गरीबी की रेखा के नीचे की ȋजदगी 

Ëयतीत कर रहे हȅ।  ऐसे हालात हȅ िक सामाÂय समय मȂ भी  आजीिवका की, भरण-पोषण की जो उनकी 

ËयवÎथा होनी चािहए, वह भी कर सकने मȂ स©म नहȒ हो पाते हȅ।  ऐसी ȎÎथित है।  इसिलए देश का हर चौथा 

ËयȎƪ एक ओर भखूा रहता है।  चार वषș मȂ देश मȂ भखू से मरने वालȗ की तादाद चार हजार आठ सौ हो गई है।  

संयुƪ राÍĘ खाǏ एवं कृिष संगठन UNFAO की जो िरपोट« है, उÂहȗने कहा है िक दुिनया के सबसे ¶यादा 

गरीब तथा भखू और कुपोषण से पीिड़त तेइस करोड़ तीस लाख लोग भारत मȂ हȅ।  देश मȂ गरीब आदमी की 

आमदनी खाǏ मूÊय वृȎǉ के अनुपात मȂ नहȒ बढ़ी। एक तरफ अमेिरका के राÍĘपित ने कहा था िक भारत के 

लोग ¶यादा खाते हȅ।  लेिकन जो आकंड़े हȅ, आंकड़े तो यह बताते हȅ िक जब आम आदमी को खाǏ पदाथ« ही 

उपलÅध नहȒ हो पा रहा है तो वह खाना कहा ं से खाएगा।  1999 मȂ   खाǏ खपत Ģित ËयȎƪ Ģित वष« 186 

िकलोĐाम था, आज खाǏ खपत Ģित ËयȎƪ Ģित वष« 152 िकलोĐाम है, यानी खाǏाÂन खपत Ģित ËयȎƪ Ģित 

वष« 45 िकलोĐाम कम हो गई है।  सरकार के आंकड़ȗ के अनुसार ही आबादी का 28.5 फीसदी इतने लोग 

गरीबी रेखा के नीचे की ȋजदगी Ëयतीत कर रहे हȅ, अथɕत सात करोड़ पिरवार, अथɕत 35 करोड़ से ¶यादा 

लोग गरीबी रेखा के नीचे की ȋजदगी Ëयतीत कर रहे हȅ।  भारत सरकार ने अजु«न सेन गुÃता कमेटी गिठत की 

थी।  कमेटी की िरपोट« के आधार पर देश के 77 फीसदी नागिरकȗ की आय Ģितिदन बीस Ǘपया है।  इस Ģकार 

77 परसȂट नागिरकȗ की आय बीस Ǘपया है।  बीस Ǘपए मȂ आम आदमी आटा, दाल, तेल, चावल ¯या खरीद 

पाएगा, उसकी ¯या हालत होगी।  माÂयवर, देश मȂ जो गरीबी की ȎÎथित है, उसमȂ बहुत ¶यादा सुधार तो नहȒ 

िदखाई पड़ता, यǏिप हम जǘर यह कहते हȅ िक हमारी िवकास दर बढ़ती जा रही है, परचेȋसग पॉवर बढ़ती 

जा रही है, लेिकन गरीबी भी उसी तरह से बढ़ती जा रही है।  सर, मȅ जो आंकड़े दे रहा हंू, ये आकंड़े 11वȒ 

पंचवषȓय योजना की वाȌषक योजना की िरपोट« तथा आȌथक सवȃ©ण की िरपोट« से िलए गए हȅ, ये अÂयथा 

आंकड़े नहȒ हȅ।  35 रा¶यȗ और संघ रा¶य ©ेĝȗ मȂ तीन रा¶यȗ -िबहार, मÁय Ģदेश और उǄर Ģदेश मȂ आबादी 

का 40 फीसदी लोग गरीबी की ȋजदगी Ëयतीत कर रहे हȅ।  गरीबȗ की कुल सं°या का दो ितहाई छ: रा¶यȗ मȂ 

उड़ीसा, पȎÌचम बगंाल, िबहार, मÁय Ģदेश, महाराÍĘ और उǄर Ģदेश मȂ है। 
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Đामीण भारत के कुछ भागȗ मȂ गरीबी अģीका के अ¾यिधक वंिचत देशȗ से भी ¶यादा है और इतना ही 

नहȒ, Ģित ËयȎƪ जीडीपी मȂ भारत से अ´छी ȎÎथित Ǜीलंका, Ĥाजील, िमǣ, िवयतनाम, थाइलȅड और 

इंडोनेिशया की है।  

 माÂयवर, बहुत से ऐसे Ģदेश हȅ िजनमȂ बड़ी तादाद ऐसी है िजनको खाना नहȒ िमल पाता है। इस बारे मȂ, 

मȅ बताना चाहंूगा िक पिरवार ÎवाÎ¿य सवȃ©ण के अनुसार 2005-06 के अनुसार तीन वष« से छोटे ब´चȗ मȂ 

कुपोषण 45.9 फीसदी है और अपयɕÃत भोजन पाने वाले Ģदेशȗ की जो सूची है, वह इस Ģकार है - असम मȂ 

पाचं फीसदी है, पȎÌचमी बंगाल मȂ नौ फीसदी है, उड़ीसा मȂ 5.3 फीसदी है, केरल मȂ 2.3 फीसदी है, िबहार मȂ 

2.7 फीसदी है, छǄीसगढ़ मȂ 2.2 फीसदी है। एनएसएस ने आंकड़ȗ के िहसाब से गरीबी के बारे मȂ बतलाया है, 

उÂहȗने कहा है िक 20 Ǘपया Ģित ËयȎƪ खपत Ģितिदन की होती है। वष« 2004-05 मȂ शहरी मȂ 32.3 फीसदी 

की और Đामीण ©ेĝ मȂ 71.9 फीसदी ही केवल 20 Ǘपया Ģित िदवस और इससे भी कम ËयȎƪ के पास पैसे हȅ। 
माÂयवर, यह आंकड़े मȅने वही िदए हȅ, जो आȌथक सवȃ©ण के िहसाब से हȅ।  

 इस समय देश मȂ महंगाई की ȎÎथित कैसी है ? इस समय देश का िचĝ तो यह है िक महंगाई बढ़ रही है। 

जहा ंइस िचĝ को बदलने की कोिशश करनी चािहए, िजससे देश के लोगȗ के जीवन मȂ उÂनयन हो सके, 

उसके िलए Ģय¾न करने चािहए, लेिकन ǘप कैसा बनता जा रहा है ? अब हालत ऐसी बनती जा रही है िक जो 

थोक मूÊयȗ पर आधािरत आकंड़ȗ के अनुसार महंगाई दर 17.5 Ģितशत को पार कर गई है, जबिक सरकार 

जीडीपी की दर 7.9 फीसदी पर अपनी पीठ थप-थपा रही है और कह रही है िक जीडीपी बहुत बढ़ गई है।  

आल ूका दाम एक वष« के अंदर 111 Ģितशत बढ़ा है, Ãयाज 27 फीसदी बढ़ी है, दाल 35 फीसदी बढ़ी है, चीनी 

54 फीसदी बढ़ी है और नवÇबर के Ģथम सÃताह से जो दाम बढ़ने शुǘ हुए हȅ - गेहंू मȂ 12 फीसदी की बढ़ोǄरी 

हुई है, चावल मȂ 12 फीसदी की बढ़ोǄरी हुई है, दूध मȂ 11 फीसदी की बढ़ोǄरी हुई है, फल मȂ 11 फीसदी की 

बढ़ोǄरी हुई है, तेल 50 Ģितशत बढ़ा है, नमक 50 Ģितशत बढ़ा है। बहुत सारी चीजȗ का नाम िलया जा सकता 

है, लेिकन जो Ģमुख चीजȂ सामने आई हȅ, उनके बारे मȂ बता रहा हंू। हर खाǏाÂन का दाम बढ़ा है। जो भी 

आवÌयक उपभोƪा की चीजȂ हȅ, िजनका Ģयोग आम आदमी करता हȅ, उन सब चीजȗ के दाम बढ़े हȅ। महंगाई 

आसमान छनेू  लगी है। आÌचय« इस बात का है िक वैȎÌवक मंदी की बात कही जाती है, लेिकन हमारे यहा ं

महंगाई आसमान छू रही है। महंगाई इस ढंग से आसमान छू रही है िक लगने लगा है िक अगर ऐसी हालत बनी 

रही, तो कैसी ȎÎथित आगे चलकर होगी। इसीिलए उ´चतम Âयायालय को कहना पड़ता है िक सरकार महंगाई 

रोके। लेिकन महंगाई नहȒ Ǘक पा रही है, तो सरकार ¯या कर रही है ? सरकार के मंĝीगण अलग-अलग 

वƪËय दे रहे हȅ। मंिĝगण कहते हȅ िक महंगाई और बढ़ेगी। भारत के Ģधान मंĝी जी कहते हȅ िक महंगाई और 

बढ़ेगी, माननीय कृिष मंĝी जी बैठे हुए हȅ, आप भी कहते हȅ िक महंगाई और बढ़ेगी। िवǄ मंĝी जी भी कहते हȅ 

िक महंगाई और बढ़ेगी। हम इसको रोक नहȒ पा रहे हȅ, आिखर सरकार महंगाई को रोक ¯यȗ नहȒ पा रही है? 

सरकार कहती है िक सटोिरयȗ के कारण महंगाई बढ़ रही है, कालाबाजािरयȗ के कारण महंगाई बढ़ रही है। 

कालाबाजािरयȗ और सटोिरयȗ पर सरकार िनयĝंण नहȒ कर पा रही है, इसिलए महंगाई बढ़ रही है। सरकार 

¯या इतनी असहाय हो गई है िक वह कालाबाजािरयȗ और सटोिरयȗ को िनयंिĝत करने मȂ अ©म है, अपने को 

असहाय महसूस कर रही है। जब सरकार अपने को असहाय महसूस कर रही है, तो आम आदमी की सुर©ा 
कैसे हो सकती है।  

 माÂयवर, मंिĝमंडल मȂ भी आपस मȂ भी इस बारे मȂ दो िवचार हȅ। एक तो यह है िक इसको बाजार पर 

छोड़ दो, बाजार जैसे बढ़े-चढ़े, वैसे चलने दो, लेिकन अपनी जीडीपी बढ़नी चािहए। जीडीपी बढ़े, लेिकन 
बाजार जैसे भी चलता रहे, उसको चलने दो, महंगाई आसमान  छतीू   रहे,  लोग  ĝािह-ĝािह  करते  रहȂ,  उसे 
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उनके भा±य पर छोड़ दो। केÂğ सरकार महंगाई के ĢÌन पर इन सारी चीजȗ को देखते हुए, िजतनी गंभीर होनी 
चािहए, शायद उतनी गंभीर नहȒ है।  NDA के जमाने मȂ भी महंगाई थोड़ी सी बढ़नी शुǗ हुई थी, लेिकन उस 
समय सामूिहक Ģय¾नȗ के आधार पर महंगाई पर िनयĝंण रखा गया था और लोगȗ की लाइनȂ नहȒ लगने दी 
थȒ। लोगȗ को समुिचत तौर पर सभी सामान िवतिरत करने मȂ लोग स©म थे। उस समय िकसी Ģकार की भी 
किठनाई नहȒ थी। इस समय तो यह हालत हो गई है िक BPL के िलए दो Ǘपए िकलो गेहंू और चावल को 
िवतिरत करने के िलए भी एजȂसीज नहȒ िमल पा रही हȅ। यह लोगȗ को ढंग से िवतिरत हो जाए, इसके िलए भी 
एजȂसीज नहȒ िमल पा रही हȅ, इसिलए हालत बहुत खराब है।   

  माÂयवर, मȅ यह कहना चाहंूगा िक मानसून सĝ के समय मȅने इस ओर Áयान िदलाया था िक लाखȗ टन 
दाल और लाखȗ टन चीनी बंदरगाहȗ पर सड़ गई और उसका ठीक से उपयोग नहȒ हुआ। वह इसिलए नहȒ 
हुआ िक उनको अनापȎǄ पĝ ĢाÃत नहȒ हुआ था। उसका समुिचत तौर पर जो िवतरण होना चािहए था, वह 
नहȒ हो पाया। रबी की फसल और खरीफ की फसल का उ¾पादन ढंग से बढ़े, इसके िलए भी सरकार को िजस 
Ģकार से Áयान देना चािहए, उसमȂ कमी िदखाई पड़ती है। पानी ठीक से नहȒ िमल पाता है और खाद भी ठीक 
से नहȒ िमल पाती है, तो िफर उ¾पादन कहा ंसे होगा? हालत ऐसी हो गई है िक कृिष की हालत बड़ी खराब 
होती जा रही है। कृिष पर 70 Ģितशत लोग आधािरत हȅ। सरकार ने वाȌषक योजना 2007-08 मȂ कृिष की 
िवकास दर 4 Ģितशत तय की थी, िकÂतु वह दर आज भी एक से दो Ģितशत के आसपास है। वष« 1999-2000 
मȂ कृिष िनवेश 11.9 Ģितशत था। आज वह 6.6 Ģितशत से भी कम हो गया है। लगभग 24 कृिष िजÂसȗ को 
वायदा कारोबारȗ से मुƪ करने की आवÌयकता है और इस पर त¾काल रोक लगनी चािहए। वहȒ घटती 
पैदावार Ģित हे¯टेयर उपज को बढ़ाने के Ģभावी कदम उठाने  हȗगे। ऐसे बीजȗ को िवÎतृत करना पड़ेगा, जो 
पानी की खपत करȂ तथा पैदावार ¶यादा दȂ। आज भी 73 फीसदी िकसानȗ को सÎते कृिष ऋण उपलÅध नहȒ हȅ। 
उनको अÂय साधनȗ से ऊंची दरȗ पर ऋण लेना पड़ता है, िजससे वे लगातार कज« के बोझ से दबते जा रहे हȅ 
तथा वे बेबस और लाचार हȅ। माÂयवर, मȅ यह कहना चाहंूगा िक कृिष के खाǏाÂनȗ का उ¾पादन लगातार घटता 
जा रहा है। सरकार के आȌथक सवȃ©ण की जो िरपाट« है, उसमȂ िलखा है िक चावल का उ¾पादन 1 फीसदी, 
गेहंू दो फीसदी, गÂना 14.9 फीसदी और दाल का 9 फीसदी उ¾पादन िगरा है। अनाज का उ¾पादन लगातार 
िगर रहा है और Ģित ËयȎƪ हे¯टेयर उपज भी कम हो रही है। जो 2008-09 की आȌथक समी©ा की िरपोट« है, 
इसके अनुसार 2007-08 की तुलना मȂ अनाज .8 िमिलयन टन पैदा हुआ, गेहंू 1.1 िमिलयन टन, मोटा अनाज 
7.9 िमिलयन टन, दाल 8.5 िमिलयन टन और कुल खाǏाÂन 1.4 िमिलयन टन की पैदावार कम हुई। अभी 
बफर Îटाक की बात भी है। साव«जिनक िवतरण Ģणाली और अÂय कÊयाणकारी योजनाओ ं के िलए बफर 
Îटॉक रखते हȅ। उसके मानक के िहसाब से कम से कम गेहंू, चावल Ďमश: 122 लाख टन, 40 लाख टन होना 
चािहए।  इसके सापे© मȂ कुल Îटॉक 350.33 लाख टन, गेहंू का 216.04 लाख टन और चावल का 134.29 
लाख टन बफर Îटॉक है। मȅ चीनी के बारे मȂ भी बताना चाहंूगा िक “इंिडयन शुगर िमÊस एसोिसएशन” की 
िरपोट« के अनुसार 2009-10 मȂ भी चीनी के दाम कम नहȒ हȗगे। िकसान िमलȗ मȂ गÂना कम ला रहा है और चीनी 
की मागं 230 लाख टन है।   

मागं और उ¾पादन मȂ सǄर लाख का अंतर इसकी कीमत को बढ़ाने का मौका दे रहा है। सरकार ने चीनी 
का आयात करने से पहले ही हाथ खड़े कर िदए हȅ। माÂयवर, जो आयात है, सरकार ने जो आयात िकया है, 
वह वष« 2006-07 मȂ गेहंू का आयात 5.5 िमिलयन टन था, वष« 2007-08 1.8 िमिलयन टन आयात िकया  
था। कृिष मंĝी के अनुसार, नेफेड के िलए सफेद चीनी का दस लाख टन आयात करने के िलए कहा गया। 
चीनी िमलȗ ने लगभग क´ची चीनी के आयात का समझौता िकया है, िजसमȂ चालीस लाख टन आयात होना  
है।  इसके  बाद  भी  इसके दाम  बढ़ना  तय  है, ऐसा कृिष मंĝी जी का वƪËय भी आया था। कृिष  मंĝी  जी  के  
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अनुसार  Ģित वष« प´चीस से तीस लाख टन दाल आयात होती है, जबिक अभी तक छÅबीस लाख टन दाल 

आयात हो चुकी है।  

माÂयवर, वायदा बाजार की बात कही जाती है। वायदा कारोबािरयȗ, सटोिरयȗ और बड़ी कंपिनयȗ के 
खेल मȂ महंगाई उलझ गई है। वायदा कारोबािरयȗ ने केवल दाल और चीनी के कारोबार से करोड़ȗ Ǘपए का 
मुनाफा कमाया है। एक बार, एक िदन सरकार ने 2008 मȂ वायदा कारोबार मȂ चना, सोया, तेल, आल ूपर रोक 
लगाई थी, 4 िदसÇबर, 2008 मȂ उसे पुन: चाल ूकर िदया गया। यह ¯यȗ िकया, यह समझ मȂ नहȒ आया। वैट मȂ 
महंगाई िकतनी बढ़ी है, इसकी भी समी©ा होनी चािहए। माÂयवर, वायदा बाजार को लेकर अखबारȗ की 
सुȌखया ंरंगी रहती हȅ, जैसे दालȗ मȂ सƺेबाजȗ ने कमाए पाचं सौ करोड़ Ǘपए, इसी ढंग से सुȌखयȗ मȂ और भी 
आता रहेगा। महंगाई इसी कारण बढ़ रही है। आयात िकया बफर Îटॉक मȂ है, लेिकन िजस तरीके से 
साव«जिनक िवतरण Ģणाली होनी चािहए, कौन सी एजȂसी िवतरण करे, इसकी ËयवÎथा होनी चािहए। इस 
ËयवÎथा की लापरवाही का दुÍपिरणाम है िक भयंकर तरीके से महंगाई बढ़ती जा रही है। यह उसके दुÍपिरणाम 
के कारण है और उसी का नतीजा है िक िवǄ मंĝी आरोप लगाते हȅ िक रा¶य सरकारȂ हमȂ सहयोग नहȒ दे रही 
हȅ। रा¶य सरकार सटोिरयȗ और काला बाजािरयȗ को िगरÄतार नहȒ कर रही है। यह तो बड़ा ही अजीब Ģकार 
का आरोप है। मेरा तो यह कहना है िक जहा ंएक ही पाटȓ की कȂ ğीय सरकार है, एक ही पाटȓ की रा¶य 
सरकार है, अगर उसी पाटȓ की सरकार है तो ऐसे लोगȗ को िगरÄतार करके िदखाए िक महंगाई कैसे रोकते 
हȅ। यह कहकर कȂ ğ सरकार अपनी िजÇमेदारी से हट नहȒ सकती है िक चूिंक रा¶य सरकार सहयोग नहȒ दे 
रही है, इसिलए हम महंगाई नहȒ रोक पा रहे हȅ। अगर रा¶य सरकार इस Ģकार की बात करेगी तो ¯या कȂ ğ 
सरकार टुकुर-टुकुर ताकती रहेगी, जनता को मरने के िलए िववश करेगी? माÂयवर, मȅ यह कहना चाहता हंू 
िक मȅने आंकड़े िदए हȅ, आकंड़ȗ के आधार पर बफर Îटॉक मȂ ¯या है, आयात िकतना िकया गया है, समुिचत 
तौर पर िवतरण Ģणाली की ËयवÎथा की कमी के कारण िजस तरीके से आम आदमी को लाभाȎÂवत करना 
चािहए, नहȒ कर पा रहे हȅ। यह केवल इसिलए हो रहा है िक सरकार को महंगाई को िनयंिĝत करने की िदशा 
मȂ िजतना गंभीर होना चािहए, उस गंभीरता का पूण«तया अभाव है। जो बातȂ बार-बार कही जाती हȅ िक यह 
सरकार आम आदमी के साथ है, यह आम आदमी के साथ जबद«Îत धोखाधड़ी है। गरीबȗ की दुद«शा हो रही है 
और इसिलए लोग भखूȗ मरने के िलए मजबूर होते जा रहे हȅ। इसिलए मȅ चाहंूगा िक माननीय मंĝी जी, िवǄ 
मंĝी जी, कृिष मंĝी जी, Ģधानमंĝी जी यहा ंअथ«शाȎÎĝयȗ की कमी नहȒ है, Ģधानमĝंी जी भी अथ«शाÎĝी हȅ, 
Ģणब जी भी अथ«शाÎĝी है, इनको अ´छी जानकारी है, हमारे पूव« िवǄ मंĝी Ǜी पी. िचदÇबरç जी अथ«शाÎĝी 
हȅ, इतने यो±य होने के पÌचाÞ भी िजस बाजार को िनयंिĝत करना चािहए, िजस मूÊय को िनयंिĝत करना 
चािहए और िजस Ģकार की िवतरण की ËयवÎथा करनी चािहए, उसको ढंग से न कर सकने के कारण मȅ यही 
कह सकता हंू िक िजस राजनैितक इ´छाशȎƪ की आवÌयकता है, आम आदमी के Ģित िजतनी संवदेनशीलता 
होनी चािहए, उसका पूण«तया अभाव होने के कारण ये सारी चीजȂ नहȒ हो रही हȅ और पिरणाम यह हो रहा है 
िक महंगाई आसमान छतीू  जा रही है और आम आदमी मरने के िलए मजबूर होता जा रहा है। मȅ चाहंूगा िक इस 
िदशा मȂ केवल भाषण माĝ न रहे, िजतनी भी सारी चीजȂ हȅ, आपके ǎारा ही ĢदǄ जो आंकड़े हȅ, उन आंकड़ȗ 
के आधार पर समुिचत िवतरण ËयवÎथा और साथ ही साथ कृिष के बारे मȂ मȅ िवशेष तौर पर जोर देकर कहंूगा, 
माननीय कृिष मंĝी जी यहा ंउपȎÎथत हȅ, कृिष के बारे मȂ िवशेष ȋचता करते हुए कहंूगा ¯यȗिक आज कृिष का 
उ¾पादन घटता जा रहा है..। यह उ¾पादन घटना एक खतरनाक संकेत है।  इस उ¾पादन को कैसे बढ़ाया जा 
सके और िकस Ģकार की सुिवधा Ģदान की जा सके, इसकी िवशेष िचÂता करनी चािहए, तब शायद हम 
महंगाई को बाधँ सकने मȂ कुछ स©म, कुछ सफल हो सकȂ गे।  इतनी बात कह कर मȅ यह अपे©ा करता हँू िक 
मंĝी जी इस िदशा मȂ कड़ा-से-कड़ा कदम उठाएगें। 
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SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Thank you, Sir.  Sir, this is, 

undoubtedly, a very important issue for us to be discussing in the House.  It is with a great deal 

of seriousness and concern that all of us are gathered here to discuss the issue of rise in prices.  

This Government, particularly, Sir, has come into Government and has formed the Government 

upon the promise and mandate that our concern lies with the most disadvantaged sections of 

the society and our entire focus and priority will be the most disadvantaged sections of the 

society, the poorest of the poor, the people who are at the edge and below the poverty line.  

Therefore, Sir, I believe, that the priority of the Government is and should be to moderate 

inflation, to moderate food prices, to increase inclusive growth, to give a substantial impetus to 

agriculture and, above all, to insulate the weakest and most disadvantaged sections of the 

society from all the issues of price rise that have been spoken about by the speaker before me 

and that the entire country is agitated about.  However, Sir, at the same time, I would urge this 

House, through you, to take a look at the facts so that we may, in an atmosphere of calm, 

reasonableness decide and discuss together how best this problem should be addressed.  First 

of all, Sir, the hon. Member who spoke before me was very passionate and emotional and gave 

a great deal of details and statistics.  But I was surprised to find that he completely neglected to 

mention that, particularly, over the last year and also in recent times, 27 out of 36 meteorological 

districts in this country have been affected by moderate to severe drought.  Also, Sir, the people 

of my State and the people of Karnataka have been devastated by floods. The loss of lives, the 

loss of livestock, the loss of crops, the loss of agriculture is incalculable. It appears to me  

that the hon. Member was speaking in a vacuum. Naturally in an atmosphere where you  

are concerned, your immediate instinct would be to address those issues to the Government 

and that is as it should be, that should be reasonable. But we should look at the broader  

picture. What is this Government battling with? This Government is not sitting upon a mountain 

of plenty and refusing to do its job. The fact of the matter is we have been hit hard; 27 out of  

36 meteorological districts have moderate to severe drought in the country, while in such a large 

country as India, the other districts, particularly in Karnataka, to a lesser extent in Tamil Nadu 

and to a large extent in Andhra Pradesh also have been devastated by floods.    

Then, Sir, if you look at other issues, if you look at an international picture of global 

recession, the new driving forces of urbanisation, of consumption, of production market, of 

income growth, the issue of climate change, the changing factors in the climate all these have 

impacted severely upon agriculture, have impacted severely upon the most poverty-stricken of 

our people.  Therefore, I would urge this House to look at the entire issue in that background 

and in that light, and to examine what the Government has done in that background and to  

see and suggest, we have every right in the House to suggest that  Government  has  to  perform 
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better.  We have to perform better and we will perform better. But I would urge that we should 

first see what is the background.    

Now, Sir, in this context, I would also like to say that an overly alarming picture has also 

been painted by the media in an attempt to sensationalise the issue.  That too, Sir, to spread 

some kind of panic among people would be an entirely misguided effort and would be a great 

disservice to the people of this country is what I believe.  Every time to come up with alarming 

statistics of how much the prices have gone up when actually that is not the correct picture is 

also doing some kind of disservice to the nation. I believe that the media should also exercise 

some kind of restraint.  It should report productively and report facts correctly, as they are, and 

present them to the people, so that there is no scary situation.    

Despite all the problems that he has mentioned, despite all the figures that have been given 

by the hon. Member who spoke before me, the fact remains that there is not even the remotest 

possibility of a food scarcity in our country.  It is not as if we are going to have starvation in the 

country.  We have buffers stocks of 153.49 lakh tonnes of rice as against the prescribed norms 

of 52 lakh tonnes.  These are Government figures, given by the hon. Agriculture Minister.  Our 

buffer stock for wheat stands at 284.57 lakh tonnes as against the norm of 110 lakh tonnes for 

wheat.  Therefore, this question does not arise.    

 Sir, our procurement of rice and wheat has been the highest ever since Independence and 

that is another issue that we need to consider.  Yes, we can distribute it better, but what are the 

constructive steps that we need to take?  But let us not look at the entire picture as if everything 

is doom and gloom.  Let us look at it in a spirit of constructive suggestion.  Our procurement has 

been the highest ever with 33.1 million tonnes of rice as also 22.57 million tonnes of wheat.  This 

is the highest ever since Independence.    

 Sir, consider also the fact that under the Antyodaya Scheme, 35 kg of foodgrains, rice at 

Rs.3 per kg and wheat at Rs.2 per kg, are being given to every family. (Interruptions) Whenever 

you get your chance, you surely bring to the notice of the House the issues and the Antyodaya 

Scheme.  But the fact of the matter is that the Government has instituted the Antyodaya 

Scheme.  The lapses, if any, are for us to address.  The fact is that under the scheme, the issue 

price of rice, wheat, sugar, edible oil, and pulses has not gone up since this Government came 

to power in 2004.  It has not gone up by one rupee.  It has not gone up by even one paisa.  The 

Government stands committed steadfastly to the fact that the most disadvantaged sections of 

society have to be insulated and given social security net in terms of poverty reduction.  

Sir, the Government has taken tremendous pains.  The hon. Member spoke about the 

agriculture sector.  To me, one of the most important issues — I am not an  expert —  regarding 
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agriculture is the question of Minimum Support Price in terms of what a Government can do.  

The Minimum Support Price for rice has been increased by this Government by 79 per cent from 

Rs.560 to Rs.1,000.  The MSP for wheat has been increased by 72 per cent from Rs.640 to 

Rs.1,100.  The intention of the Government to help the farmer, to help the agriculture sector, and 

to take all steps to protect the disadvantaged people of the country is very clear and very, very 

transparent for the entire world to see.  You look at the fiscal measures; you look at the 

administrative measures.    

The hon. Member raised the question of futures trading.  The futures trading has been 
stopped.  When the entire issue became a very big problem, futures trading in four vital items, 
namely, rice, urad dal, tuar dal and sugar has been suspended.  Also, the export of  
non-Basmati rice, edible oil, and pulses have been banned.    

Fiscal measures have been taken by the Government.  A large amount of money has  
been injected into the economy.  I believe that whatever measures a Central Government can 
possibly take, those steps and those measures have been taken by the Government to good 
effect.    

The hon. Member spoke about growth.  Nobody wants jobless and inflated growth.  
Nobody wants growth where prices are beyond the reach of common man.  That would be a 
complete anomaly in our democracy; that would make a travesty of our democracy.  Nobody 
supports the issue of a GDP growth where prices are very high.  And it is not that as if this 
Government is advocating a GDP growth where prices of essential commodities are very high, 
particularly of food items, and where food inflation is very high.  We have to take all steps to 
bring that food inflation down.   

However, Sir, growth is not a dirty word. We need growth. We need GDP growth. The fact 
of the matter is that we should be proud that despite a severing global economic crisis over the 
last several years, our economy has given very encouraging signals of recovery of growth from 
6.7 per cent and is now projected to grow by 7.9 per cent. The infrastructure sector has gone 
up. Cement, steel, coal, etc. have all gone up. Electricity generation, according to official 
figures, has gone up by six per cent and infrastructure doubled to 4.3 per cent this year. It is 
because of the policies of this stable Government, the policies initiated by the Government that 
the GDP has grown to this extent. This is something that we should be quietly proud of while 
never losing sight of the fact that food inflation stares us in the face and food inflation needs to 
be brought under control. Now, Sir, I have already enumerated and I would like to enumerate 
once again the measures that have been taken on the fiscal and administrative side.   

Sir, as far as the fiscal measures that have been taken are concerned, import duty has been 
reduced to zero for rice, sugar, wheat, pulses, edible oil and maize. For refined and 
hydrogenated  vegetable  oils,  duty  is  0.78  per  cent.  One  million  tones  of  sugar have  been 
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allowed to be imported by this Government. Sir, regarding the administrative measures, the 

Government has banned the export of non-basmati rice, edible oil, pulses, the Government also 

imposed short limit orders on paddy, rice, pulses, sugar and edible oils up to 31.11.2010, 

enhanced minimum support price to maximise production and banned future trading which I 

have already mentioned.   

Now, Sir, this is a country where we believe in cooperative federalism and nobody in this 

hon. House can deny that out of the two pillars of any food security issue or the main pillar of any 

food security issue, one has to be the strengthening of the public distribution system and the 

other has to be taking very strict action against black-marketeers and hoarders. Sir, as far as 

taking strict action against black-marketeers and hoarders is concerned, there is the Prevention 

of Black Marketing Act, the Essential Commodities Act and there are orders that have come 

under the Act. Sir, it is unfortunate that in the NDA rule, the hon. Member, who spoke before 

me, was referring to so proudly, the Essential Commodities Act was diluted. It was during their 

time. (Interruptions)  

Ǜी Ģकाश जावडेकर : *  

SHRIMATI JAYANTHI NATARAJAN: Mr. Javadekar, I am not yielding. (Interruptions)  

Ǜी उपसभापित : अगर आप yield नहȒ कर रही हȅ तो nothing will go on record. (Interruptions)  

Ǜी Ģकाश जावडेकर : *  

SHRIMATI JAYANTHI NATARAJAN: I am not yielding. (Interruptions) I would like to 

continue. (Interruptions) It is obviously a problem which you cannot address. (Interruptions) 

They cannot address. It is also a fact that the public distribution system was virtually dismantled 

by making it a targeted public distribution system by dividing it into different colour cards for 

people. All this was done under the NDA Government. But, the fact of the matter is that I would 

like to say that whatever steps can possibly be taken by the Central Government have been 

taken by the Central Government in pursuance of our commitment of our mandate to the 

common man. Sir, what will the States do? The Central Government has no territory. It is the 

Union of India. In cooperative federalism, the States are expected to take action against black-

marketeers and hoarders and to strengthen the public distribution system. Are the States doing 

that? I think, Sir, it is our responsibility in the Council of States to demand that the States also 

should actually take action in this very sensitive and most important matter. If a State 

Government does not take steps against black-marketeers and hoarders, and does not 

strengthen the public distribution system, I would say that the State Government has completely 

failed in its duty to the people. Sir, if you look at the records  which  have  been  provided  by  the 

*Not recorded. 
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hon. Minister in another context, in the last year, with regard to the black-marketeers and 

hoarders, by the Delhi Government, 70 raids have taken place, 45 arrests have taken place and 

49 prosecutions have taken place. Sir, in Bihar — 4 raids, 2 arrests, zero prosecution; in Gujarat 

— 18459 raids, 18 arrests, 71 prosecutions; in Himachal Pradesh -- 14946 raids, three arrests, 

two prosecutions; in Kerala, 33638 raids, 18 arrests, 2 prosecutions. In Maharashtra, Sir,  

there were 716 raids, 1,171 arrests and 756 prosecutions; in my State of Tamil Nadu, there were 

11,535 raids, 3,532 arrests and 1,079 prosecutions, and in West Bengal, there were 56 raids, 58 

arrests and one prosecution!  Therefore, we can gauge from these details that Tamil Nadu has 

performed exceptionally well.  I am very proud that in my State, very serious measures are being 

taken, very serious steps are being taken to address...(Interruptions)...  Very, very serious 

steps are being taken to address this entire issue of black-marketeers, of hoarders and of 

strengthening the Public Distribution System, which is, undeniably, the pillar of a social security 

net as far as the most disadvantaged sections are concerned.  

 Sir, there is one final issue that I would like to bring to the notice of the House, and that, 

again, is wrong......(Interruptions)... These are not some figures that I am pulling out of a hat.  

This is from a reputed daily newspaper. It projects very clearly how the retail prices are rising, the 

inflation is used by sellers as an excuse to hike rates, and the difference between the price in the 

wholesale market and the price in the retail market is going up. If you look at the comparative 

prices of vegetables, the price of ladyfingers is Rs.60/- in the retail market, and Rs.28/-, in the 

wholesale market; the price of bottlegourd is Rs.40/- in the retail market, and Rs.12/-, in the 

wholesale market, and the price of cauliflower is Rs.30/- in the retail market, and Rs.5/-, in the 

wholesale market.   This is from The Times of India, which is not a paper particularly slanted in 

any political direction.  I only use these figures and the newspaper to say that this is an issue 

which also has very serious political dimensions.  Therefore, Sir, it is not merely a question of 

politics when I say that it is the State Governments which also have to step in.  As I said, the 

Government of India has no territory of its own.  It is the State Governments that have to take a 

very strong action and crack the whip against black-marketeers and hoarders.  These people 

are doing a tremendous disservice to our national economy and to the people of our country.  At 

the same time, we should address this entire issue of rising prices which also, Sir,. 

...(Interruptions)... I have checked the figures. ...(Interruptions)...  The point I would like to 

reiterate, Sir, is......(Interruptions)...  These are my final concluding remarks.  The fact is that 

when I say this, I do not say this in a spirit of political blame game.  I do not take the name of any 

State; I do not take the name of any political party.  My issue is very simple.  It is not a question 

of why should the States do it and why should the Centre do it.  I believe that the Centre has to 

do its duty, and if it does not do its duty, they will be called to task by the people of this country.  

I have enumerated the steps which this Government has taken — the  political  party  of  which  I 
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am a Member, is part of this Government — and the steps that this Government has taken, I 

very firmly believe, are good steps; those are steps being taken to ameliorate the suffering of the 

common man.  I would ask any Member, from the other side, to give suggestions, constructive 

suggestions, on how this Government may improve their performance. However,  

Sir, the State Governments cannot run away from their responsibility of strengthening the Public 

Distribution and of taking a strong action against hoarders and black-marketeers, to see that the 

prices come down. I would like to request all concerned to stop spreading unnecessary 

sensationalism and panic when none is called for.  Thank you, Sir. 

MR. DEPUTY CHAIRMAN: Shri Shyamal Chakraborty. Your Party has ten minutes and 

there are two speakers.  Please keep this in mind.  

SHRI SHYAMAL CHAKRABORTY (West Bengal): Sir, on such an important issue extra 

time will have to be given.  

Thanks for allowing me to participate in the discussion.  Sir, we are very proud of our best 

space scientists who are sending rockets to the space, and are also proud of most of those 

scientists who were able to send their rockets and strike in the lunar surface and extract water 

from the moon surface. But, unfortunately, our Government has tied the prices of essential 

commodities with the rocket and as the rocket goes high the price also goes high.  When the 

rocket hits the moon, the price rocket is hitting the human being and extracting tears from the 

eyes of the aam admi.  So, this is the situation in our country.  Now I am sure that there is one 

problem which we are facing in India. It is drought.  No doubt about it.  Flood is a regular 

phenomenon.  It happens every year.  So, when the planners and the Government make the 

plans for the benefit of the people, they have to take into consideration these things. Mr. Vice-

Chairman, Sir, drought is this year’s phenomenon.  But price rise is a regular phenomenon and it 

is rising almost every year.    

My previous speaker attributed the responsibility to the State Governments,  

without naming or blaming any State or any political party.  Okay. That is her privilege.  But what 

I would like to say is that the anti-hoarding clause has been diluted in such a way that it 

prevented the State Government from taking steps against the hoarders and black-marketeers 

and they can’t be arrested and punished. Raids can be organised.  It is the West Bengal people 

who opened their eyes against the black-marketeers and tried to see that the land is fragmented 

in such a way that it is not possible for some people, the black-marketeers, to hoard their stock.  

But that is a different case. The problem is that it is the State Government which is increasing the 

price of inputs of agriculture. Take the price of fertilizer. Who is determining the price of fertilizer? 
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It is the Central Government.  Who is raising or determining the price of electricity?  That is done 

as per the Electricity Bill which was introduced in 2003 and passed by the previous Government. 

The electricity rate is growing every year.  Electricity is such an ingredient that both agriculture 

and industry are dependent on that.  

The next point is the support price.  The support price is fixed in such way that it is too 

inadequate to compensate the production cost of today.  That is most important.  What are the 

hoarders doing?  They are paying bigger amount than the support price for the agricultural 

product.  The peasants or farmers are compelled to sell their products to them.  The reason is 

that the Government ordered support price is too inadequate for them.    

Then comes the question of oil.  It is an essential commodity for transporting agricultural  

and industrial products.  The price of oil is regularly rising in our country.  When we ask the 

Government, they used to say that it depends on international price.  But it is a travesty of truth.  

What is the international price of oil today?  It is 72 dollars per barrel.  If you convert it into the 

Indian currency, then, it comes to Rs.22 per litre.  But what is the selling price in the market?  It 

is Rs.33 per litre for diesel and Rs.45 per litre for petrol.    

As regards electricity, I have already referred to the price of electricity. My previous speaker 

has mentioned that growth is not a dirty word.  Yes, I appreciate that growth is not a dirty word. 

But certainly the growth in the price of essential commodities is a dirty word. No doubt about it. 

That is what we want to say. 

Now I come to BPL, which has been referred to repeatedly by several speakers. What is 

BPL? According to the Government reports 77 per cent of our population earns below Rs. 20 

per day, that means, actually, 77 per cent of our people are poor.  So the Public Distribution 

System should be introduced for those 77 per cent people at  subsided rates. If you can provide 

tax concession of Rs. 4,20,000 crores to the corporators, why a portion of that can’t be 

transferred for subsidising agricultural and industrial products which are essentially meant for 

common people?  What prevented the Government from doing that?  Actually, the people have 

been cheated and exploited by the polices framed by the successive Governments.  If the 

Government brings  all the essential commodities  under the PDS at subsidise rates, then the 

prices in the open market will be compelled to go down.    

Sir, today a cartoon was published in The Hindu.  The cartoon says, “We can promise a 100  

per cent cut in emission because with the ever rising prices, there will be no cooking”. Thank 

you. 

Ǜी बृजभूषण ितवारी (उǄर Ģदेश) : उपसभापित महोदय, यह महंगाई िकतनी गंभीर है, इसका इसी से 

अंदाजा लगाया जा सकता है िक आज अखबार मȂ एक खबर छपी िक िहमाचल Ģदेश मȂ जो  गरीब  लोग  हȅ,  वे 
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रसायन युƪ गेहंू का बीज खरीद कर और उसी को िपसवा कर, उसी आटे की रोटी खाते हȅ। इससे उनके 

जीवन को खतरा पैदा हो गया है। यह इसिलए खाते हȅ, ¯यȗिक बीज वाला गेहंू नौ Ǘपए Ģित िकलो िमल रहा है 

और गेहंू का दाम बीस Ǘपए Ģित िकलो है। मȅ यह कहना चाहता हँू िक जो महंगाई है, वह हमारी िनयित बन 

गई है। हम हर साल महंगाई पर चचɕ करते हȅ ..(Ëयवधान)..  

Ǜी राजनीित Ģसाद (िबहार) : ¯या खाते हȅ?  

Ǜी बृजभषूण ितवारी : गेहंू के बीज को िपसवा कर खाते हȅ। रसायन युÓत गेहंू के बीच की कीमत नौ 

Ǘपए Ģित िकलो है और अगर बाजार मȂ गेहंू खरीदने जाएं, तो उसकी कीमत बीस Ǘपए Ģित िकलो है। नौ Ǘपए 

Ģित िकलो सÎता है, इसिलए वह नौ Ǘपए वाली गेहंू के बीज खरीद कर, उसी को िपसवा कर, उसी आटे की 

रोटी खाते हȅ। आज यह खबर अखबार मȂ छपी है।  मȅ यह कहना चाहता हँू िक यह जो महंगाई है, यह महंगाई  

घटेगी नहȒ, बȎÊक यह महंगाई तो बढ़ेगी। केवल फक«  यह है िक उसका दर ऊंचा-नीचा होता रहता है, लेिकन 

दाम घटता नहȒ है। इस महंगाई का हमारे जीवन पर िकतना असर है, इस संबंध मȂ एक पूंजीवादी बाजार के 

Ģबल समथ«क अमेिरकी राÍĘपित Ronald Reagan ने एक बार कहा था िक “कीमत Îफीित बढ़ाने की तेज 

रÄतार राहगीरȗ की धुनाई करने वाले बदमाशȗ की तरह ȋहसक हिथयारȗ से लैस डाकुओ ंकी तरह खंुखार  

या ह¾यारे िनशाने वालȗ की तरह मौत की सौदागर होती है” यह है महंगाई। यह Ronald Reagan का कहना 

है।  

अब सवाल यह है िक सरकार ǎारा महंगाई को मापने का जो तरीका है, वह अभी तक थोक सूचकाकं पर 

आधािरत है। वह आंकड़ेबाजी के च¯कर मȂ लोगȗ को भरमाते रहे और लोगȗ को भलूाते रहे, परंतु मȅ इसके िलए 

समाचार पĝȗ का बहुत योगदान मानता हँू... और यह अखबारȗ मȂ बहुत Ģचािरत होने लगा।  अथ«शाȎÎĝयȗ ने 

भी समझाया िक जो थोक सूचकाकं है, उसमȂ िजन िजÂसȗ का, िजन वÎतुओ ंका आम आदमी के जीवन से 

संबंध है, वे तो केवल 22 फीसदी हȅ और उǏोग व कारखानȗ से उ¾पािदत जो अÂय सामान है, वह 63 Ģितशत 

है।  तो आप अगर उसका एक आधार बनाते हȅ, तो आदमी के जीवन मȂ और भी जो चीज़Ȃ हȅ - िश©ा है, पिरवहन 

है और जो सेवा ©ेĝ है, वह सेवा ©ेĝ हमारे सकल घरेल ूउ¾पाद का 50 Ģितशत है, परंतु जो थोक सूचकाकं 

तैयार िकया जाता है, उसमȂ इसका कोई समावेश नहȒ होता।  महोदय, आप जानते हȅ िक जीवन की जो 

आवÌयक वÎतुए ंहȅ, यहा ंपर केवल उÂहȒ◌ं की महंगाई की चचɕ होती है, परंतु जो आदमी िनÇन-मÁयम वग« 

का है या िनÇन वग« का है, उसको भी रेल से जाना होगा, बस से जाना होगा, उसको ब´चे की पढ़ाई का भी 

इंतज़ाम करना होगा, दवा खरीदनी होगी, तो आप समिझए िक उसके पिरवार की जो मािसक आय है, उसका 

50 Ģितशत वह इन चीज़ȗ मȂ खच« कर देता है।  आप यह देिखए िक यहा ंपर िकसी Ģकार का कोई िनयĝंण नहȒ 

है। मȅ एक छोटा सा उदाहरण आपको देना चाहता हंू।  आप अगर नई िदÊली रेलवे Îटेशन से आए ंऔर अगर 

आप टै¯सी या Ğी Ëहीलर hire करȂ, तो िकसी भी टै¯सी या Ğी Ëहीलर मȂ मीटर काम नहȒ करता है। वे मनमाने 

तरीके से आपसे दाम मागंते हȅ, जबिक िदÊली की मु°य मंĝी का रोज़ बयान आता है िक मीटर के िबना कोई 

नहȒ चलेगा। अब आप यह समिझए िक उस महंगाई का असर हमारे ऊपर पड़ा या नहȒ पड़ा। जो उपभोƪा है, 

वह कोई नोट तो छापता नहȒ है, ¯यȗिक आमदनी नहȒ बढ़ रही है। आमदनी िकसकी बढ़ रही है? हमारे समाज 

मȂ एक बहुत बड़ा तबका है जो easy money कमाता है, जो ĥÍटाचार करता है, िजसकी कमाई के अÂय ǣोत 

हȅ। तो िजसकी कमाई के अÂय ǣोत हȅ, उसी की आȌथक गितिविधयȗ से तड़क-भड़क देखने को िमलती है, 

इसिलए हमȂ महंगाई का जो असर है, वह असर िदखाई नहȒ देता, परंतु जो गरीब लोग हȅ, िजनकी बंधी हुई 

आमदनी है, जो मज़दूरी करते हȅ, तन°वाह पाते हȅ, िजनकी आय का कोई अÂय  साधन  नहȒ  है,  महंगाई  का 
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असर उन पर िदखाई देता है।  महोदय, मȅ अभी ȎÎव¹ज़रलȅड गया था।  वहा ंपर लोगȗ ने बताया िक वे नौ-नौ 

घंटे, दस-दस घंटे काम करते हȅ।  हमने पूछा िक कारण ¯या है?  उÂहȗने कहा िक यहा ंआम आदमी को easy 

money की गुंजाइश नहȒ है।  अगर ईज़ी मनी िकसी को िमल जाएगा, तो वह काम ¯यȗ करेगा? उसको 

महंगाई की ¯या ȋचता है, चाहे िजतने भी दाम बढ़ जाएं?  आज सोने की खरीद सबसे ¶यादा है और इन चीज़ȗ 

की.... आप यह जािनए िक दुिनया की जो सबसे कीमती और महंगी कारȂ हȅ, जो बहुत से यरूोपीय देशȗ मȂ भी 

नहȒ िमलȂगी, वह सात-आठ के करीब केवल िदÊली मȂ हȅ।  तो हमारे समाज का और हमारी ȎÎथित का यह जो 

ढाचंा है, उसको देखते हुए हमȂ नहȒ लगता िक महंगाई पर िकसी Ģकार का कोई अंकुश लगेगा।  

 दूसरी बात यह है िक जो खुदरा सूचकाकं है, वह खुदरा सूचकाकं ही असली पैमाना है िक हमारी जो 
Ďय-शȎƪ है, हमारी जो खरीदने की ताकत है, हमारा जो Ǘपया है, वह खरीदने की ताकत के िहसाब से ही 
हमारी पहंुच से िकतना बाहर होता जा रहा है? उसी के साथ-साथ यह महंगाई का िĝशंकु सूचकाकं न तो 
उ¾पादन के काम आने वाले साज़-सामान की कीमतȗ के Îतर और पिरवत«न की गित बता पाता है और न ही 
वÎतु सेवाओ ंकी कीमतȗ का सूचकाकं बन पाता है — यह मȅने कहा, ¯यȗिक यह जो सेवा ©ेĝ है, वह इस 
सूचकाकं मȂ शािमल नहȒ होता है।  अब आप यह देिखए िक जो कीमतȂ बढ़ रही हȅ, उसका कारण ¯या है? 
उसका कारण अभी माननीय सदÎयȗ ने बताया िक जो वायदा कारोबार है, वह वायदा कारोबार िपछले चार 
वषș के पूव« 65 हज़ार करोड़ Ǘपए का था। आज वह 37 लाख करोड़ तक पहंुच गया है। इसका मतलब यह है 
िक देश के सकल घरेल ूउ¾पाद का 92 Ģितशत जो टन« ओवर है, वह वायदा कारोबार मȂ है। महोदय, बड़ी और 
बहुराÍĘीय कÇपिनया ंभी जमाखोरी करती हȅ। आप छोटे-मोटे Ëयापारी को तो पकड़ लȂगे — अभी माननीय 
सदÎया आंकड़े दे रही थȒ — लेिकन ये जो बड़ी-बड़ी कÇपिनया ंहȅ, बहुराÍĘीय कÇपिनया ंहȅ, ये िजस Ģकार से 
जमाखोरी करती हȅ, इनको कोई नहȒ देखता है ¯यȗिक सटोिरए, जमाखोर, बड़े अफसर और राजनेता — 
इनकी जो साठं-गाठं है, यह साठं-गाठं भी दामȗ की बढ़ोǄरी का बहुत बड़ा कारण माना जाती है। इसिलए मȅ 
कहना चाहता हंू िक हमारी कोई दाम नीित नहȒ है। उसी दाम नीित के न होने का यह कारण है। आज खाǏ 
सुर©ा की बात बहुत कही जाती है, आज हमारा उ¾पादन िनरंतर घट रहा है। खेती घाटे का धंधा हो रही है। 
हम पहले संतुिलत खेती करते थे, लेिकन हिरत Ďािंत के बाद हमने केवल गेहंू और चावल पर सबसे ¶यादा 
जोर िदया तथा जो हमारा दलहन है या दूसरी फसलȂ हȅ, उन पर जोर कम हो गया। मगर आज हम देखते हȅ 
िक गेहंू और चावल के उ¾पादन मȂ भी कमी हुई है। इसिलए आज आवÌयकता इस बात की है िक खेती मȂ िनवेश 
बढ़े और िनजी िनवेश बढ़े। खेती मȂ िनजी िनवेश जहा ं1999-2000 मȂ 11.9 Ģितशत था, वह आज घटकर 6.6 
Ģितशत रह गया है। िकसानȗ को सÎती दरȗ पर कज« िमलना चािहए लेिकन आज 73 Ģितशत िकसान सÎती 
दरȗ पर कज« िमलने की सेवाओ ंसे मुƪ हȅ, दूर हȅ, उनका कोई मतलब नहȒ है। जब तक आप उनको पैसा 
उपलÅध नहȒ कराएंगे, जब तक आप उनको बȅकȗ के trap मȂ, बȅकȗ के घेरे मȂ नहȒ लाएगें, तब तक उनकी 
ȎÎथित मȂ िकसी Ģकार का सुधार नहȒ हो सकता। गोदाम उǏोगȗ को भी बुिनयादी उǏोग का दजɕ देना पड़ेगा। 
अंत मȂ, मȅ यह कहना चाहता हंू िक जो कीमतȂ है - हम लोग हमेशा इस Ģकार की बात करते रहे िक दाम बाधंȗ 
-  उन कीमतȗ को िनयंिĝत करने की कोई वाÎतिवक, कोई बुिनयादी नीित होनी चािहए। हमारी समाजवादी 
पाटȓ बराबर कीमतȗ को रोकने के िलए िजन नीितयȗ पर िवÌवास करती है, मȅ उनका उǉरण करना चाहता हंू। 
िकसी भी आवÌयक िविनȌमत वÎतु की कीमत असली लागत के डेढ़ गुणा से अिधक नहȒ हो। यह कानून बनना 
चािहए िक जो भी चीज़ बने, उसकी जो असली लागत है, उस पर जो असली खच« आया है, अगर वह बाजार मȂ 
आए तो वह डेढ़ गुणा के अंदर fluctuate करे। आज उसका कोई िहसाब नहȒ है। आज जो maximum rate है, 
उसकी cost accountancy की कोई transparency नहȒ है, कोई जानकारी नहȒ है िक उसकी असली लागत 
¯या है। आज कीमतȂ दो-ढाई गुणा से लेकर 5 या 6 गुणा तक हȅ। 
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4.00 P.M. 

Ǜी उपसभापित : कृपया समाÃत कीिजए।  

Ǜी बृजभूषण ितवारी : खाǏाÂनȗ की कीमतȗ का उतार-चढ़ाव दो फसलȗ के बीच, एक आना Ģित सेर या 
15 Ģितशत से ¶यादा न हो। आज आप देखते हȅ िक िकसान जब फसल तैयार करता है तब उसका रेट ¯या 
होता है और उसके बाद जब फसल ख¾म हो जाती है, जब बिनयो के हाथ मȂ या सरकार के गोदामȗ मȂ वह चली 
जाती है, तब उसका दाम िकतना होता है। इसिलए हम लोग यह मानते रहे हȅ िक दो फसलȗ के बीच मȂ कम से 
कम 16 Ģितशत के अंदर उतार-चढ़ाव होना चािहए। आज वह 6 और 7 गुणा ¶यादा हो गया है। तीसरा, 
िकसान को अपनी फसल की इतनी कीमत िमलनी चािहए िजससे उसकी लागत भी पूरी हो तथा उसे साधारण 
तौर पर सÇमानजनक जीवन-Îतर िमले। ..(समय की घंटी).. कृिष वÎतुओ ंकी कीमतȗ तथा औǏोिगक वÎतुओं 
की कीमतȗ मȂ औिच¾यपूण« समानता बनी रहे। Îवािमनाथन कमेटी ने भी अपनी िरपोट« मȂ संÎतुित दी है िक 
िकसानȗ को उनकी लागत से कम से कम 50 Ģितशत लाभ िमलना चािहए। इस पर भी कोई Áयान नहȒ िदया 
गया है। अंितम बात यह कही गयी है िक कृिष वÎतुओ ंऔर िनयɕितत खाǏ पदाथș एवं आयाितत िविनȌमत माल 
की कीमतȗ मȂ औिच¾यपूण« बराबरी हो। यानी हम जो ए¯सपोट« करȂ और जो बाहर से इÇपोट« हो, अगर उनमȂ 
कोई बराबरी नहȒ है तो हम तो लटु  जाएगें।  

Ǜी उपसभापित : ितवारी जी, ख¾म किरए।  

Ǜी बृजभूषण ितवारी : मȅ यह कहना चाहता हंू िक कीमतȗ के बारे मȂ जब तक इन बुिनयादी आधारȗ पर 
बुिनयादी नीितया ंतय नहȒ की जातȒ, दाम बाधंा नहȒ जाता, तब तक केवल आरोप-Ģ¾यारोप से काम नहȒ 
चलेगा िक यह रा¶य सरकारȗ की िजÇमेदारी है। हमारे वामपथंी साथी ने ठीक ही कहा िक जो बुिनयादी चीज़ 
है, मूल चीज़ है, उसका दाम तो आप ही तय करते हȅ। आप चीनी का दाम तय करȂ, लोहे का दाम तय करȂ, 
सीमȂट का दाम तय करȂ, अनाज का सपोट« Ģाइस तय करȂ और सारी िजÇमेदारी रा¶य सरकार को दȂ, यह 
उिचत नहȒ है।  

Ǜी उपसभापित : समाÃत कीिजए। आपने ¶यादा समय ले िलया है।  

Ǜी बृजभूषण ितवारी : इसिलए मेरा िफर कहना है िक जब तक आप आȌथक नीितयȗ मȂ, कृिष नीितयȗ मȂ 
बुिनयादी पिरवत«न नहȒ करȂगे, दाम बाधंने का उपाय नहȒ करȂगे, तब तक महंगाई Ǘकेगी नहȒ, केवल बहस का 
मुǈा बनी रहेगी। महोदय, मȅ इÂही शÅदȗ के साथ अपनी बात ख¾म करता हंू। बहुत-बहुत धÂयवाद।  

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, can I speak for a moment? Sir, I just 
would like to bring to the notice of the Minister a fact. I was driving from Nasik to Mumbai. It  
was in the evening, about 8 P.M. Two truckloads of onion were being thrown off the flip. This is 
so much for the Member who was speaking on behalf of the Public Distribution System. Thank 
you. 

Ǜी अवतार ȋसह करीमपुरी (उǄर Ģदेश) : सर, बहुत ही गंभीर मुǈे पर िवचार-िवमश« हो रहा है।  
महंगाई का जो इÌय ूहै, इसके बारे मȂ पूरा देश ȋचितत है।  हमसे पहले भी जो हमारे आदरणीय मȂबस« साहबान 
बोले हȅ, उÂहȗने भी अपनी संवेदना और ȋचता जािहर की है।  कबीर साहब ने अपनी वाणी मȂ कहा है िक – 
“भखेू भजन न कीजे, यह माला अपनी लीजे।”  आज हम देख रहे हȅ िक हमारे जो आंकड़े हȅ, िपछले साल 
नवÇबर के और इस साल के नवÇबर के, उसमȂ िपछले साल नवÇबर मȂ  जो चीनी 22-23 Ǘपए Ģित िकलो थी 
वह  इस  साल  38  Ǘपए  Ģित िकलो है।  इसमȂ 65 परसȂट की बढ़ोǄरी है।  जो गुड़  पहले  20  Ǘपए  िकलो  था 
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और िजसको गावं वाले ¶यादा यजू करते थे, िजनके िलए सरकार कहती है िक हम आम आदमी के िलए नीित 
बनाते हȅ, िजस गुड़ को आम आदमी ही इÎतेमाल करता था, ¯यȗिक चीनी उनकी पहंुच से बाहर है, इसिलए वे 
गुड़ से ही काम चला लेते थे, लेिकन आज वही गुड़ चीनी से आगे िनकल गया।  आम आदमी की सरकार की 
कृपा हुई आम आदमी के ऊपर और आज वह गुड़ 40 Ǘपए िकलो है।  चाय की पǄी 149 से 215 Ǘपए िकलो पर 
पहंुच गई है।  गुड़ मȂ सौ परसȂट की बढ़ोǄरी है।  आल ू18-20 Ǘपए पर गया है।    

जो ǘȋलग पाटȓ है, उसके अंदर भी मतभेद हȅ।  जब कोई Ďेिडट लेना होता है, िफर तो बोलते हȅ िक 
काĐेंस पाटȓ की सरकार है और जब िडसĎेिडट देना होता है तो कहते हȅ िक महंगाई तो िसफ«  शरद पवार जी 
की वजह से है।  िजÇमेदारी तो उनकी भी होगी, हम नहȒ कहते िक उनकी िजÇमेदारी नहȒ है।  लेिकन महंगाई 
के िलए िजÇमेदार अकेले पवार साहब और Îटेट गवन«मȂट है और जो ǘȋलग पाटȓ है वह यनूाइटेड 
रेÎपािंसिबिलटीके िलए तैयार नहȒ है, िडसĎेिडट औरȗ को देना चाहते हȅ और Ďेिडट जो हमारे एक युवा नेता 
हȅ, जो झुȎ±गयȗ मȂ आजकल चाय पी रहे हȅ और उनको उस झु±गी की चाय ÎवािदÍट लगती है जहा ंकाĐेंस 
पाटȓ की सरकार न हो।  जहा ंकाĐेंस की सरकार न हो, उस झु±गी की चाय ÎवािदÍट लगती है, झुȎ±गया ंतो 
िदÊली मȂ बहुत हȅ, लेिकन यहा ंकी झु±गी की चाय अ´छी नहȒ लग रही।    

ये गरीब की गरीबी का मज़ाक उड़ा रहे हȅ। आपने 62 साल राज़ िकया और िजन 12 करोड़ लोगȗ को 
झुȎ±गयȗ मȂ रहने के िलए मजबूर िकया, आज उनकी गरीबी की सȂिटमȂट से भी पॉिलिट¯स कर रहे हȅ। उसका 
समाधान नहȒ कर रहे हȅ। आज मȅ आपको यह कहना चाहता हंू िक देश के 270 से ¶यादा िजलȗ मȂ न¯सलाइट 
मूवमȂट आगे बढ़ी है, आप उसके िलए वैपÂस खरीद रहे हȅ, आप उसके िलए कानून बना रहे हȅ, बड़ी-बड़ी 
मशीनरी बना रहे हȅ, नहȒ जीत पाएगें हम मशीनरी से, यह हम दावा करते हȅ। आप िजÇमेदार हȅ। कबीर सािहब 
ने कहा था “भखेू भȎƪ न कीिजए, जै माला अपनी लीिजए।” अगर हम लोगȗ के पेट मȂ से रोटी िनकाल लȂगे, तो 
उनके अंदर देश-भȎƪ का ज¶बा पैदा नहȒ कर सकȂ गे। इसिलए हम यह कहना चाहȂगे िक एक साल मȂ ¯या हो 
गया है ? िपछले साल के नवÇबर से इस साल के नवÇबर मȂ पवार साहब की नीितयȗ मȂ ¯या अंतर आ गया है ? 
सरकार को ¯या हो गया है ? ..(Ëयवधान).. हम यह बताना चाहते हȅ िक हमारे देश मȂ डेमोĎेिटक िसÎटम है, 
िजसको हम दुिनया की सबसे बड़ी डेमोĎेसी कहते हȅ, हमारे देश के नेताओ ं ने हमारे देश के इले¯Ęोरल 
Ģोसेस को 62 साल मȂ इतना ĥÍट बना िदया है िक पूजंीपितयȗ से चदंा लेकर इले¯शन लड़ा जाता है और मई, 
2009 मȂ जो जनरल इले¯शन हुआ, िजनसे चदंा लेकर इले¯शन लड़ा गया, गरीबȗ का पेट काटकर उनका पेट 
भरा जा रहा है। इसिलए हम सरकार से कहना चाहȂगे, महंगाई के बारे मȂ आकंड़े तो आप और हम रोज़ पढ़ते 
हȅ। ..(Ëयवधान).. हमȂ मालमू है िक जो राज करने वाली पाटȓ है, यह डा0 अÇबेडकर को भी संसद मȂ नहȒ 
देखना चाहती थी, इसिलए आपने उनका बुत भी नहȒ बनाना चाहा। ..(Ëयवधान).. िजस डा0 अÇबेडकर को 
आपने संसद मȂ बोला था ..(Ëयवधान).. िक हमने डा0 अÇबेडकर के िलए एक-एक मन के ताले लगा िदए हȅ, 
अब वह संसद मȂ नहȒ आएंगे, अब वह पािकÎतान की असेÇबली मȂ जाएंगे। डा0 अÇबेडकर ने बोला था ..(समय 
की घंटी).. सुनो, मȅ मन-मन प¯के के ताले अपने जूते से तोड़कर संसद मȂ आया हंू, कोई मुझे रोक नहȒ पाया। 
अब आपको उनका statue भी बुरा लग रहा है।..(Ëयवधान)..  

Ǜी उपसभापित : करीमपुरी जी, आप Ģाइस राइज पर बोिलए।  

Ǜी अवतार ȋसह करीमपुरी : आप गाधंी जी को पूरे देश मȂ नोट मȂ भी ले आए। ..(Ëयवधान).. सर, मȅ 
Ģाइस राइज पर ही बोल रहा हंू। ..(Ëयवधान)..  

Ǜी उपसभापित : नहȒ, नहȒ। Ģाइस राइज तो हम भी सुन रहे हȅ। ..(Ëयवधान)..  

Ǜी अवतार ȋसह करीमपुरी : डा0 अÇबेडकर साहब ने देश की इकानामी के िलए एक बड़ी दूर-ǓȎÍट की 
नीित देखी। 
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Ǜी उपसभापित : अब आप समाÃत कीिजए।  

Ǜी अवतार ȋसह करीमपुरी : डा0 अÇबेडकर साहब ने आȌथक ©ेĝ मȂ जो िदशा रखी थी, अगर सरकार 
उस िदशा को मान लेती, उसको अपना आदश« और माग«दश«न मानकर चलती, तो आज जो हमारे देश का हǛ 
है, यह नहȒ होता । ..(Ëयवधान).. आज 70 परसȂट लोग ..(Ëयवधान).. उǄर Ģदेश मȂ अभी तो तीन  
साल भी नहȒ हुए हȅ। आप देिखए िक आपने 62 साल मȂ ¯या िकया है ? ..(Ëयवधान).. उससे थोड़ा-बहुत  
मंुह छुपाओ, तभी इलाज होगा। उपसभापित महोदय, मȅ यह कहना चाहता हंू िक इसका कुछ परमानȂट  
इलाज िकया जाए। जब हम सब कुछ तय कर रहे हȅ, तो िफर हम कीमतȂ तय करने से ¯यȗ डर रहे  
हȅ? हमने Ģोǹसूर की मजȓ पर छोड़ रखा है िक तुम जो चाहे तय कर लो।...(Ëयवधान)..सर, एक-दो िमनट। 
..(Ëयवधान)..  

Ǜी उपसभापित : करीमपुरी साहब, आपका समय समाÃत हो गया है। ...(Ëयवधान)... समाÃत कीिजए।   

Ǜी अवतार ȋसह करीमपुरी : सर, एक-दो िमनट और दे दीिजए। हम तो कभी बोलते ही नहȒ हȅ। 
...(Ëयवधान)...आज बोल रहे हȅ, तो बोलने दीिजए। ...(Ëयवधान)...  

Ǜी उपसभापित :  कभी बोलते नहȒ हȅ, मगर समय भी कम है। ..(Ëयवधान).. समय Ďेिडट, डेिबट नहȒ 
होता। ...(Ëयवधान)..  

Ǜी अवतार ȋसह करीमपुरी : जो Ģोǹूसर है, उसको ģी हȅड िदया है िक आप िजतना चाहे कं¶यमूर को 
ए¯सÃलॉएट कर सकते हो।..(Ëयवधान)... हमारा यह सजेशन है िक इकानॉिमक ए¯सÃलाएटेशन बंद िकया 
जाए ...(Ëयवधान). और इसके ऊपर एफेȎ¯टव नीित तैयार की जाए।...(Ëयवधान)..हम यह कहना चाहȂगे िक 
जो हमारे पास एĐी¯लचरल लȅड है, वह हर िदन कम होती जा रही है। यह हमारे िलए एक बड़ी ȋचता का 
िवषय है। ...(Ëयवधान)..  

Ǜी उपसभापित :  अब आपको समाÃत करना पड़ेगा। You have taken more time than the time 
allotted to your party. आप समाÃत कीिजए। Shri Malaisamy.  

Ǜी अवतार ȋसह करीमपुरी : जो साधन सÇपÂन लोग हȅ, बड़े-बड़े मॉÊस, बड़े-बड़े ...(Ëयवधान).. 
इसिलए  हम यह चाहȂगे िक एĐी¯लचरल लȅड को बचाया जाए और कीमतȂ िनधɕिरत करने की नीित तय की 
जाए। सरकार महंगाई के िलए हाउस के अंदर एक कलैȎ¯टव िरÎपािंसिबिलटी ले िक हम महंगाई के ģंट पर 
फेल हुए हȅ और इस देश के गरीब आदमी का उ¾पीड़न हुआ है, इस देश के कं¶यमूर  का आȌथक शोषण हुआ 
है। हमारे देश के दस-बारह करोड़ लोग झुȎ±गयȗ मȂ रहते हȅ, ¯या हम सȌदयȗ मȂ उनको अपनी आंखȗ से मरते 
हुए देखना चाहते हȅ? हमȂ उनका भी कोई न कोई बंदोबÎत करना होगा।   

MR. DEPUTY CHARIMAN: Dr. Malaisamy. Your party has got five minutes.  

DR. K. MALAISAMY (Tamil Nadu): Thank you Mr. Deputy Chairman, Sir, for calling me on 
behalf of the AIADMK to join my colleagues here to speak on this very important subject — price 
rise.  Due to paucity of time...  

MR. DEPUTY CHAIRMAN: You are entitled only to that.  What can I do?  Had it been in my 
hands, I would like to give you more.    

DR. K. MALAISAMY: I am fully conscious of it.  Sir, I may not be able to complete my task, 
except to touch and go to the issues.  
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Sir, coming straight to the subject, the macro-level challenges or threats like global 

meltdown, global warming, global recession, etc., have got a direct impact on inflation also, 

but, not to the extent, as others have highlighted.  I agree that it has a marginal affect.  This is 

how I look at it.  I am saying this by taking hint from the hon. Prime Minister’s observation, 

followed by the Deputy Chairman of the Planning Commission, who had said that all these 

threats and challenges have got an affect on India.  But, it has got only a marginal affect.  That is 

how they look at it. In such a situation, one cannot take excuse that it is due to things beyond 

their control.  As far as I can see, the macro-level issues have a limited impact. I come straight 

to inflation which is very much talked about by all.  Look at inflation at the international level and 

inflation at the Indian level.  Inflation at the Indian level, sometime back, had reached to a double 

digit.  Of course, now, it has come down to 8 per cent and odd and will continue like that.  A lot 

has been talked about inflation.  Sir, it is not occurring for the first time.  Inflation is in existing for 
quite a long time in India.    

Coming to price rise, as my colleagues have highlighted, the prices of essential 

commodities have gone up by leaps and bounds. They have gone up from one peak to another.  

The prices in the domestic market have gone up like anything.  For example, the price of onion 

has gone up to several times, potato has gone up by 44 per cent, primary articles have gone up 

by 9 per cent, pulses have increased by 23 per cent, milk by 10 per cent, rice by 12 per cent,  

etc.  In other words, the prices of essential commodities used by human being have gone up 
and up. 

Sir, according to me, in this particular case, with regard to any issue, there are controllable 

factors and uncontrollable factors. As far as controllable factors are concerned, they are within 

the reach of human beings. On the other hand, in the wake of science and technology, we are 

able to do something even with regard to uncontrollable factors.  If that be the case, I could cite 
one or two reasons.  One is the mishandling of the issues which are faced by us.   

 It is on record that the Government has gone to the extent of exporting rice, wheat and 

pulses recently when the prices are going up like anything. When the prices in India are shooting 
up, why have they gone for export?  This is my first point.   

 Secondly, Sir, there is corruption. In the rice export, a scam has also occurred. The sugar 

prices could not be controlled even during festival season. Sir, the Minister the other day told us 

that he has to make a balance between the interest of the agriculturists and the consumers.  

While I agree that the interests of both should be protected, but, at the same time, balancing 
has to be done without affecting the interests of either side.   

 Sir, due to paucity of time, instead of dilating on the various causes and reasons for the 

price rise, etc., I would like to come straightway to the measures to be taken so that the prices 
can be contained because I am more concerned about it.  
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 Coming to point no. 1, they should go to the root cause instead of looking upon the 

periphery. I used to cite even a couplet from Thirukkural on this score but I don’t repeat it here. I 

think, first the root cause of any issue has to be found out and then its solution can be found out. 

Now, Sir, coming to point no. 1 ...  

MR. DEPUTY CHAIRMAN: How many times you would say, ‘number one’?  

DR. K. MALAISAMY: Sir, when I am talking about the measures, I have got three or four 

measures which, I think, are very relevant for the Minister. Sir, you had given me five minutes. 

But so far I could have taken only two-three minutes.    

MR. DEPUTY CHAIRMAN: Unfortunately, the clock is right here in front of me. You have 

already taken five minutes.   

DR. K. MALAISAMY: Sir, kindly bear with me.  I will try to finish in two-three minutes. Sir, I 

am very conscious about my time.   

 Sir, coming to inflation, the Government and the Reserve Bank of India can do wonders to 

control inflation.  They should ensure money flow and they should also reduce the interest rate 

and lower the tax to boost the demand and induce savings and investment. The Government 

should spend on infrastructure and social programmes.  This is the way the Government and the 

Reserve Bank can do it.  This is number one.   

 Then, secondly, Sir, they should deal with — some of the hon. Members have also 

mentioned it — unscrupulous elements strictly. They should not have any sympathy for them. 

On the other hand, they should deal strictly with the unscrupulous elements and anti-social 

elements like middlemen, hoarders, black marketeers and unscrupulous traders who are mainly 

responsible for artificial creation of demand and supply resulting in price rise.   

 Thirdly, Sir, there is a need to streamline the corruption-ridden Public Distribution System.  

Madam, Jayanthi Natarajan was saying that it looks as if everything is okay in Tamil Nadu.  

Where is Mr. Siva? ...(Interruptions)...  Sir, he should not interrupt me. ...(Interruptions)... 

They say that everything is okay.  According to me, the PDS is meant for the poor people, the 

card holders. But whatever is given under the PDS is being siphoned off and taken away by 

some people and en block it is blackmarketed. ...(Interruptions)...  

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)...  It is not necessary that 

everybody should get up.  Please.     

DR. K. MALAISAMY: Sir, they should ensure that it should go to the right persons at the 

right time. ...(Time-bell rings)... 
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 Sir, coming to revamping the Food and Civil Supply Department, it is white elephant. They 

are not doing its job properly and they should be made to work. You should also think to 

reorganize and review its working so that they can do their work effectively. Sir, a mass 

consumer movement should be started so that whenever there is arbitrary increase in prices, 

they protest and see to it that the Government is made to understand what the public  

wants. The untimely increase in oil prices has led to the rise in prices of so many articles.  

What I am trying to say is, they have increased the oil prices retrospectively; instead, they  

should have timed it timely correctly in such a way that they need not have combined it with  

this.  

 Sir, one or two points more and then I shall conclude. The rate of inflation to be negative 

and rise in prices, are two things that should not go together. Unfortunately, in India, they go 

together. Correct prediction of monsoons is an important factor. In such a situation, they must 

build on their stocks and properly store them, so that in case of deficient monsoons, the needs 

are taken care of. In case of a delayed monsoon and deficient rains, there is speculation. So, 

hoarding is taking place. We must think about how to avert such things.  

MR. DEPUTY CHAIRMAN: Please conclude.  

DR. K. MALAISAMY: Wastage of food and pilferage should be avoided by improving 

storage and processing facilities.   

MR. DEPUTY CHAIRMAN: I think I have given you sufficient time. Please conclude.  

DR. K. MALAISAMY: Too much dependence on rains and irrigation for agriculture  

should be avoided and more and more agricultural products like pulses and maize must be 

grown, so that food production can be increased. Water scarcity is another problem. Last  

but not the least, Sir, there should be rationalisation and reduction in import and increase in 

exports.  

Let me conclude with the fervent hope and request to the hon. Minister  

and the Government that the system must be reviewed and tightened in such a  

way that the measures take care of price rise whenever it occurs. They have been  

saying that they have been doing this and doing that. But the ground reality is  

otherwise. 

SHRI N.K. SINGH (Bihar): Mr. Deputy Chairman Sir, I think that the hon. Minister for 

Agriculture, who is such a consummate, keen watcher of sportsmen, must be finding himself a 

bit bewildered that in such a short session of the Rajya Sabha, to be bowled twice over 

completely, once on the sugarcane stuff, and  then  on  this  stuff  about  prices,  both  of  which 
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seem to have somewhat taken him by surprise. For an astute player of his kind, fortunately,  

Sir, unlike Don Bradman, this is not his last innings and he can hope to really salvage his 

reputation.  

 Sir, couple of things are very clear. First and foremost, the current rise in prices is a 

combination of several factors; combination, first and foremost, of endemic, long-term 

disequilibrium between demand and supply, changing consumer preferences, plateauing of our 

productivity and disruption of global markets and distribution. Some of these lend themselves to 

short-term solutions. There are others, Sir, where the causes are more endemic. But there is no 

getting away, Mr. Minister, with the fact that unless supply side responses are significantly 

improved, it will be difficult to make a short-term dent in the situation. One unhappy thing is that, 

unfortunately, this does not seem to be a spike in the prices from 2007-08; this seems to be an 

endemic long-term trend driven by three important factors. First and foremost, Sir, driven by the 

fact that meat consumption is going up at a rate which is unprecedented. Second, Sir, 

population, which is six billion today, even with the best of efforts, will hit 9.2 billion by 2050. 

And, thirdly, Sir, the inability for global productivity patterns, cropping systems to sustain higher 

levels of productivity in the light of the changing dynamics of climate changes seem to be 

insurmountable.  

 My suggestion to the Minister is, concentrate on two types of measures. First of all, 

concentrate on some short-term measures. What can you do in the short run? In the short run, I 

think that the most important thing he can do, Sir, and the London Economist, about which I 

had the privilege of mentioning to you, which carried a special supplement only two weeks ago, 

said, as far as India is concerned, how do we minimise 35 per cent waste in fruits and vegetables 

and 44 per cent waste in a whole range of other crops. This can be done by, of course, 

concentrating on something which he is doing, but accelerating it in terms of marketing linkages, 

prolonging the shelf life and enabling the advantages of cold chain to small and medium farmers.  

This will give some short-term returns which will be very gainful and beneficial.  I come, Sir, to 

some long-term factors since the time available to me is very short.  Fortunately, investments in 

agriculture, which in a 25-years cycle went down significantly to just 1.2 per cent, has cropped 

up in the last 18 months.  It has again gone up from about 1.2 per cent to 8 per cent.  Will it make 

up the past?  Historically speaking, perhaps not.  But I think along with the challenge of making 

up the investment deficiency, one sad part is, Sir, that the per capita availability of foodgrains in 

the last five years, and particularly, in the last two years, to the poorest population of the world, 

has gone down.  That is why, Mr. Minister, I am sure you are aware that the FAO Conference on 

Hunger, that we just concluded one week ago, ended its last Resolution to say, "Tonight in the 
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world more than one billion people will sleep hungry.”  As far as India is concerned, in the last  

18 months, 250 million people, according to the UN statistics, have gone under deeper poverty.  

That is one of the factors that we need to attack ourselves.  We need to attack ourselves on 

adaptation of cropping patterns.  Mr. Swaminathan spoke day before yesterday in Parliament 

and he mentioned about the findings of his inter-Governmental Report how crop productivity 

and protein yields in crops are falling dramatically.  Is our research and development keeping 

pace with how to adapt with this inevitable phenomena?  How to change cropping patterns 

which are more drought resistance, which require less water and which are less dependent on 

chemical fertilizers to be able to sustain the plateau of productivity?  Let me give you one 

example which is alarming.  Do you know Minister that the world is gripped by bees’ virus?  

Bees are dying all over the world and that this decline in the bee population is leading to this 

huge problem of pollination.  In case of China, we are resorting to hand pollination.  What are we 

doing in terms of research and development to ensure that this bee virus, which has afflicted the 

world, does not afflict India, which, even the most severest knock, we can receive in terms of 

trying to seek crop productivity?  So, there are challenges of a short-term nature.  There are 

those which you can do in the immediate future to improve supply side responses.  But there are 

more important challenges which you have.  They are challenges of demography, challenges of 

change in consumer preferences as meat consumption puts greater pressure on the food chain, 

changing pastoral habits and adaptation to the problems of global warming and climate change.  

Thank you.  

SHRI Y.P. TRIVEDI (Maharashtra):  Mr. Deputy Chairman, Sir, the topic which we are 

discussing today is of paramount importance, namely, price rise.  In economic terms, it would 

mean spiralling inflation.  Inflation can be of many types.  It may be cost-push inflation or it may 

be other type of inflation where too much money is chasing too few goods and that is what we 

call the price rise.  The price rise is visible in all spheres.  I might point out that in my city, 

Mumbai, one square foot of area in a flat in some parts of the city costs as much as Rs.1 lakh.  

The prices are rising in real estate; prices are rising of industrial goods.  Today’s morning paper 

says that the car prices are also going to see a very steep rise.  But we are concerned here 

today with the price rise in essential commodities which concerns the common people. The 

common people are affected because of the price rise of essential goods.  What is the position?  

If you look at the statistics — I have got plenty of them, but I do not intend to rattle them 

because much has been spoken about the statistics — there is a wide gulf between the 

Wholesale Price Index, the Consumer Price Index and the actual price paid by the householder 

for buying his commodities.  Even the Consumer Price Index is also not one index, but there are 
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so many.  There is consumer price for industrial workers, for agricultural labour, for non-manual 

labour and for rural people. 

(THE VICE-CHAIRMAN, Prof. P.J. Kurien, in the Chair)  

 These types of indices also sometimes create some confusion.  So, we should have some 

narrowing down between the Wholesale Price Index, the Consumer Price Index and the price 

actually paid by the householders while buying the commodities.  Now, I think, this House, 

rather than trying to put blame, should try to find out what are the causes, what is the effect, and 

what are the remedies available.  I would submit that if you look at the causes, one should not 

forget that there was a failure of monsoon in West Bengal, U.P. and there was cyclone and 

floods in the southern parts of India.  Today, you are talking about rising price of potatoes which 

has gone almost hundred per cent higher.  But, we may not be aware that 40 per cent of the 

potatoes production come from West Bengal, 30 per cent from U.P. and 30 per cent from the 

rest of the country.  Because of failure of monsoon in West Bengal and U.P., the potato crop 

has been affected.  The tomato crop has been affected because of the cyclone and floods in 

southern India.  Under those circumstances, there are remedies which we can think about.  The 

same Agriculture Minister was proud to say last year that there used to be a queue before him in 

his Office of people from other countries who wanted to import rice from India.  So, we had 

buffer stock in all respects.  How is it that suddenly, the situation has worsened?  What are the 

causes and what are the remedies which can be worked out?  I think, what is necessary is that 

we must have some provision for perishable goods for a buffer stock.  We have got the 

Agriculture Produce Market Act.  But, under this Act, the mandis are at a far distance. And, that 

is why, adotis come in the way and they pocket a large amount of money.  There should be 

mandis or the collection centres near the farm house where the farmers can immediately bring 

the products and they can be kept in cold-storage for a longer period.  If the buffer stock is 

created, this type of scarcity, which has arisen because of the failure of monsoon, would not 

arise because then the things can be taken out from the buffer stock.    

 Much has been said about imports and the Agriculture Minister is quite open for the imports 

to be made at a subsidised rate or without any duty at all.  I think, this is a policy which has to be 

supported.   

 Then, much has been stated about sugar. But, when we are discussing  

sugar, we must realise that it is also a political issue. (Time-bell rings).  I will only take two  

more minutes, and I will only give positive suggestions.  So far as sugar is concerned, one  

has to be mindful of the fact that there is a grower of sugarcane, there is a consumer who is 

consuming the sugar and there are also sugar mills.  Interests of all of them should be taken  into 
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consideration.  There must be remunerative price for the sugarcane grower.  There must be 

affordable price of sugar for the consumer.  At the same time, you must see to it that sugar mills 

do not die out automatically.    

We must also think in terms of another Green Revolution.  For that, it is very necessary that 

we must think in terms of water maintenance, or, water harvesting.  Water is going to be a 

perennial headache for all of us.  I think, we all must think in terms of preservation of water.  In 

the city of Mumbai, the Municipal Corporation has started tapping the wells and they have found 

that large amount of water will be available by tapping of those wells.    

We must think of fertilizers.  There are barren lands.  The barren lands can be converted 

into cultivable lands.  India can have the largest amount of cultivable lands.  There is Desert of 

Kutch in Rajasthan. If the Government does not have the resources, they should be given to 

industrial houses which can covert them into fertile lands like on the sides of...(Interruptions).  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude.  

SHRI Y.P. TRIVEDI: Much has been stated about the hoarders and profiteers. Some figures 

have been given as to how many places were raided, and, how many people were prosecuted.  

Sir, prosecution is not important.  The important thing is to see how many of them have been 

convicted.  The number is much less.  The real reason is that the Essential Commodities Act is 

very faulty.  What we need to do is fast-track courts to deal with the hoarders.  I have no doubt 

that our Agriculture Minister, who himself is a farmer, is conscious of all these facts and he will 

be able to find a remedy to the situation.  Thank you.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. M.P. Achuthan. You have to conclude 

in five minutes.  (Interruptions)  His party has three minutes time. I am giving five minutes.  

SHRI M.P. ACHUTHAN (Kerala): Thank you, Mr. Vice-Chairman, Sir. I will try to conclude 

within the allotted time.  Sir, there is no need to quote figures to highlight the price rise.  

Everybody is concerned about the price rise, and, people are on the move.  All over the country, 

people are agitating.  Yesterday, in Tamil Nadu, thousands of persons were court-arrested.  

This is not an issue of one party.  Rising above the political affiliations, people are agitating 

against the price rise.  Hon. Minister of Agriculture assured this House that there is no shortage 

of foodgrains and that we have ample stocks of rice, wheat and other essential items.  

According to the figures released by NAFED, during the first six months of this year, India 

exported ten lakh tonne onion. That shows that we have got ample foodgrains and other 

essential items.  Still, we are facing shortage or scarcity of essential items and having price rise.  

What is the reason?  The reason is: the economic policy of this Government, and, the  unbridled 
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liberalisation policy of the Government.  The philosophy which guides this Government is that the 

market forces will decide everything; market forces will decide the price.  The measures taken by 

the Government are in tune with this philosophy.  That is why, still, the Central Government is 

allowing future trading in many essential items.  So, the big traders and the corporate houses in 

retail trade are able to corner the food items, create artificial scarcity and increase the prices.  

Another factor is the commodity exchange.  Here also, big players are able to manipulate the 

market.  The Government is not taking any measure to prevent hoarding and black-marketing.  

The Government says that it is the concern of the State Governments.  Sir, in 2002 and in 2003, 

there were two amendments in the Essential Commodities Act.  That notification was repealed 

only partially.  Still, the Government is not ready to repeal it totally, and, coordinate with the 

efforts taken by the State Governments to prevent hoarding and black-marketing.  Sir, 

everybody concedes that to contain price rise, and, to give relief to the common man, the only 

viable solution is extending and strengthening the public distribution system.  I am very thankful 

to the hon. Minister for commending the Kerala Government’s performance in the public 

distribution system.  But this House must know what the Central Government is doing to the 

Kerala Government. Kerala is a State, a consumer State, which is depending on other States for 

every item, rice, vegetables and everything.  In such a situation, we are able to contain the price 

rise, and, the price rise in Kerala is comparatively low.  

Take the Consumer Price Index for rural goods, in Kerala it was 485 points in September 

whereas in Punjab, it was 568 points and in Andhra, it was 533 points.  In the Consumer Price 

Index list, the position of Kerala is 17th.  It is because of the market intervention and the effective 

steps taken by the Kerala Government that we are able to contain the price rise to a very large 

extent. I am not saying that there is no price rise in Kerala.  It is there. But when compared to 

other States, Kerala is better due to existence of the public distribution system in the State.  But 

what is the attitude of the Central Government? The Government of India cut 85 per cent of the 

ration quota for the APL sector in Kerala. When the new Government, the second UPA 

Government came to office ...(Time bell rings) 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay.  Your five minutes are over.    

SHRI M.P. ACHUTHAN: I need only three more minutes, Sir.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. No more time please.  You have 

taken five minutes.  (Interruptions) Okay, you take one more minute. Your five minutes are over.  

(Interruptions) No partiality for the Chair. (Interruptions) When in the Chair, no partiality.  If I am 

there, I would support him.  (Interruptions) 
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SHRI M.P. ACHUTHAN: The stock position improves. (Interruptions) Now, the 

Government says that there is enough stock in the Central pool.  Still 85 per cent of the APL 

quota is reduced and the price of the APL rice has also risen.  In this grim situation, here in 

Kerala, the Government is distributing 25 kilo of rice at 2 rupees per kilo to 26 lakh poor  

people.  But according to the Planning Commission, there are only 10 lakh BPL households in 

Kerala.  They are artificially creating a situation that there are very few BPL families in India  

and reducing the allocation to the State. So, if the Central Government is sincere  

...(Time-bell rings)..  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, you have taken seven minutes.  

(Interruptions)  

SHRI M.P. ACHUTHAN: It says to contain the prices ...(Interruptions) They  

have to allot enough food-grains to Kerala.  What pains me a lot is the ..(Time-bell rings)    

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay. You made your point.  

(Interruptions)  Instead of three minutes, you have taken seven minutes.  (Interruptions)  

SHRI M.P. ACHUTHAN: Trying to politicise the food situation (Interruptions) and they are 

making agitation against the State Government.  (Interruptions)  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, Mr. Achuthan, you have taken seven 

minutes. No more time please. (Interruptions) Please, Mr. Achuthan.  (Interruptions)  Please.  

(Interruptions)  Okay, you have made your points.  That is enough.  

SHRI M.P. ACHUTHAN: Okay. Thank you.   

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, thank you.  Shri M. V. Mysura 

Reddy.  Reddyji, you have only five minutes.  

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Thank you, Sir.  Sir, this year, if my 

remembrance goes correct, this is the third time when we are discussing the price rise of 

essential commodities.  Sir, every time the stereotype reply from the Government is that they are 

taking measures like export ban, zero import duty, imposition of ban on future trading, stock 

limit on hoarding, imports at substantial rates, bringing commodities under PDS, etc.  But in 

spite of all these measures, the prices of essential commodities are skyrocketing.  It has never 

come down.  That means these ad hoc measures have neither protected farmers, nor have they 

helped the consumers.    

Sir, recently, while replying to a question, the hon. Finance Minister said that it was 

because of mismatch between supply and demand, and also due to less production.  If so, I 
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want to ask this question.  Why is it that only consumer price is skyrocketing whereas the price 

at which a farmer sells his product is not increasing, if not skyrocketing?    

I want to bring this issue to the notice of this august House.  For rice, the farmer’s sale price 

is Rs.18 per kg.  But its retail price is Rs.40 per kg. For wheat, the farmer’s sale price is Rs.15 

per kg.  But its retail price is Rs.39 per kg.  For moong dal (green gram), the farmer’s sale price 

is Rs.40 per kg.  But its retail price is Rs.100 per kg. For arhar (yellow gram), the farmer’s sale 

price is Rs.47  per kg.  But its retail price is Rs.105 per kg.  Shrimati Jaya Bachchan spoke about 

onion.  I want to speak about chilly.  For chilly, the farmer’s sale price is Rs.10 per kg.  But its 

retail price is Rs. 60 per kg. The farmer is not getting any benefit of increase in prices but the 

consumer is paying more.  

 Sir, I came to know that the Union Agriculture Minister is discussing this problem with the 

States.  Of course, ours is a federal structure.  There will be problems.  I want to know if tangible 

measures have been discussed with the States; whether the States are willing to take any 

tangible action; and whether there is any tangible result to control the prices.  I want to know this 

thing.    

The Prime Minister has said this on record that the price rise is because of market forces.  I 

want to know whether this price rise is due to market forces or due to middlemen.  I have  

shown that there are variations in the price at which a farmer is selling his produce and its retail 

price.    

When time is right, wrong decisions have been taken by this Government.  When there is 

less production, it will allow export.  When there is good production, they ban the export.  For 

instance, the Ministry has prohibited in April 2008 export of non-Basmati rice and in four months, 

it changed this policy and allowed export of PUSA-1121 variety of non-Basmati rice to help a few 

companies.    

 When there was encouraging production of sugar in 2006, the Government of India banned 

the exports.  Due to this, sugar mills failed to issue cutting orders.  As a result of this, farmers 

burnt their sugarcane in the field.  Now farmers have shifted from sugarcane to other crops.  

Because of this, there is this scarcity, which has pushed its price up.    

 The measures for development of infrastructure in agriculture on long-term basis are also 

not giving any results.  This is happening because of the paradoxical approach of this 

Government.  I am giving one example of it.  When sugarcane growers do not get the 

remunerative price for their produce, they do not go in  for  sugarcane  cultivation.  Instead,  they 
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go in for other alternative crop.  It is not a cyclical disorder.  It is due to paradoxical approach of 

the Government of India.  That is why it is just like..(Interruptions)..  

उपसभाÁय© (Ģो. पी. जे. कुिरयन) : आपका पाचं िमनट हो गया है।   

SHRI M.V. MYSURA REDDY: Sir, it is just like giving a pill for headache when the patient is 

suffering from stomach-ache. We have to overhaul the system, so that farmers get remunerative 

price for their produce and consumers get it at minimum price.  Thank you, Sir.  

उपसभाÁय© (Ģो. पी. जे. कुिरयन) : नजमा हेपतुÊला जी, बोिलए।  

डा. (Ǜीमती) नजमा ए. हेपतुƥा (राजÎथान) : सर, मेरी पाटȓ का िकतना टाइम है?   

उपसभाÁय© (Ģो. पी. जे. कुिरयन) : आपकी पाटȓ के दस िमनट बाकी हȅ।   

डा. (Ǜीमती) नजमा ए. हेपतुƥा : सर, हमारी पाटȓ के Ģकाश जावडेकर जी का नाम भी है बोलने वालȗ 

मȂ, इसिलए  I will leave most of the time to him. 

 सर, आज हम price rise की बात कर रहे हȅ और मȅ अपने बिनये की रसीद साथ मȂ लेकर आई हंू।  मुझे 

लगता है िक एĐीकÊचर िमिनÎटर साहब की wife के पास भी ऐसी रसीद होगी, िजससे पता चले िक prices मȂ 

िकतनी बढ़ोतरी हुई है।  अगर मȅ यह बोलू ं िक 95 Ǘपए मȂ अरहर की दाल है, और भी चीज़Ȃ हȅ, तो मȅ उसमȂ 

समय नहȒ लगाऊंगी, ¯यȗिक मुझे लगता है िक सभी सदÎयȗ ने अरहर, मसूर, दाल, चावल - सबका भाव 

बताया है, मगर जो सबसे अहम बात है, वह यह है िक आज तक कभी नमक के भाव इतने नहȒ बढ़े थे -  

45 परसȂट नमक का भाव बढ़ा है।  अंĐेज़ȗ के ज़माने मȂ नमक पर चार-पाचं पैसे टै¯स लगाया गया था, तो गाधंी 

जी ने पूरी अंĐेज़ी सरकार को िहला िदया था और नमक के िलए स¾याĐह हुआ था।  मेरी समझ मȂ नहȒ आ रहा 

है िक आज वह आम आदमी, िजसने आपको िजता कर यहा ंभेजा है, ¯या कर रहा है? वह ¯यȗ नहȒ कुछ कर 

रहा है? शायद वह यह सोचता है िक बोलने से कुछ फायदा नहȒ होगा।  सर, इस हाऊस मȂ यह तीसरी बार 

िडसकस हो रहा है।  हम लोग िडसकशन करȂगे, चेयरमनै साहब से इजाज़त लȂगे, एĐीकÊचर िमिनÎटर साहब 

यहा ंआएंगे और वही जवाब दȂगे, िजसकी हमȂ उÇमीद है, जो उÂहȗने िपछली बार िदया था।  वे कोई नई बात 

नहȒ कहȂगे।  वे यह कहȂगे िक ±लोबल वाȍमग हो रही है, सूखा पड़ रहा है, पानी ¶यादा बरस गया, सैलाब आ 

गया, सȂटर और Îटे¹स मȂ differences हȅ, Îटेट गवन«मȂट के हाथ मȂ पȎÅलक िडȎÎĘÅयशून है, सȂटर उसमȂ कोई 

हÎत©ेप नहȒ कर सकता, यह हमारा लड़ाई-झगड़े का मामला हो जाएगा - इस तरह की बातȂ कहकर यह 

सैशन खÞम हो जाएगा और हम लोग अपने घर चले जाएगें।  िफर जब बजट सैशन होगा, तो दोबारा यही 

होगा, prices बढ़ते रहȂगे, आम आदमी सȂटर-Îटेट के झगड़े मȂ िपसता रहेगा, इसिलए इसमȂ ¶यादा बोलने को 

¯या है? सर, आप बताइए, हम इसमȂ ¯या बोलȂ? आप चेयर पर आसीन हȅ, अगर आप वहा ंहोते, तो आप मुझे 

बताते िक ¯या बोलूं।  मुझे यहा ंएĐीकÊचर िमिनÎटर साहब से यह बात पूछनी है िक आप तो statistics जमा 

नहȒ करते हȅ, वह Programme Implementation Ministry के अंतग«त आता है।  जो economy को ठीक से 

चलाने की िजÇमेदारी है, management economy, वह फाइनȂस िमिनÎटर के हाथ मȂ है,  तो हर बार  

यह आपके पÊले ¯यȗ पड़ जाता है? एĐीकÊचर िमिनÎटर से ¯यȗ कहा जाता है िक आप price rise का जवाब 

दȂ?  
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सर, इसी पाȌलयामȂट मȂ हमने एक साल पहले एक िबल पास िकया था -Collection of Statistics Bill. 
वह िबल एक साल पहले पास हुआ और मȅ इस Government की  non-seriousness के बारे मȂ आपको बता 
रही हंू।  एक साल हुआ वह िबल पास हुए, लेिकन आज तक उस िबल के संबंध मȂ कोई rules and regulations 
सदन के पटल पर नहȒ रखे गए हȅ।  यह तो seriousness है आपकी ! सवाल यहा ंयह नहȒ है िक आप वही 
जवाब दȂ, लेिकन इसका कोई permanent solution आपको ढंूढना है, जैसे Ǜी एन.के. ȋसह ने कहा िक you 
have to find a permanent solution. It is not that we shout from this side or they shout from that 
side and you reply the same thing. The question is: How are you going to find a permanent 
solution?  

 सर, Ģणब मुखजȓ साहब यहा ंहाऊस मȂ आकर बोलते हȅ िक inflation तो marginally बढ़ा है, ¯यȗिक वे 
Wholesale Price Index बताते हȅ।  मȅ आपसे यह पूछना चाहती हंू िक वे जो Wholesale Price Index बताते 
हȅ, उसकी basket मȂ ¯या-¯या commodities हȅ?  अगर आपने गेहंू और चावल के साथ कंÃयटूर, कपड़े धोने 
का साबुन, तेल, िģज, साइिकल, मोटर साइिकल - सबको उस basket मȂ रख िदया, तो naturally वह price 
index तो अलग ही िदखाएगा, मगर जो consumer को affect करता है, जो Consumer Price Index है, 
उसके बारे मȂ मȅ मंĝी जी से कहती हंू िक अगर फाइनȂस िमिनÎटर यहा ंहोते, तो मȅ उनसे सवाल करती।  आपसे 
सवाल करने से कोई फायदा नहȒ, ¯यȗिक आप कहȂगे िक यह मेरे मंĝालय का सवाल नहȒ है।  सर, सवाल यह 
है िक यहा ंहम ¯या बोलȂ? िकससे बोलȂ? Agriculture Minister cannot answer these questions because 
he will say the same thing which he has been saying for the last three times or what he said in the 
Lok Sabha. That is why, I have decided that I am only going to put three points. I request the 
hon. Minister to answer these questions. What is in the Wholesale Price Index basket? What are 
the commodities put there? Why should we not think about the Consumer Price Index which 
affects the consumer? Why only the Agriculture Minister is answering and why not the Finance 
Minister? Why the Minister for Programme Implementation who is responsible for implementing 
the Government’s programme not over here?   

These are my three questions.  For the rest of the time, my colleagues will speak.  Thank 
you, Sir.  

Ǜी शाÂताराम लÑमण नायक (गोवा) : धÂयवाद महोदय, पहली बात तो मुझे यह कहनी है िक काĐेंस 
पाटȓ एक ही देश की ऐसी पाटȓ है िजसका जÂम ..(Ëयवधान)..  

डा0 (Ǜीमती) नजमा ए.हेपतुƥा : िजसने price को बढ़ा िदया। ..(Ëयवधान)..  

Ǜी शाÂताराम लÑमण नायक : िजसका जâम अपनी राजनैितक रोिटया ंसȂकने के िलए नहȒ हुआ। 100 
साल पहले, जब देश मȂ बीमारी थी, Ãलेग था, famine था, यह जो economic reasons उस वƪ थे, उनसे 
लड़ने के िलए काĐेंस पाटȓ पैदा हुई थी। ..(Ëयवधान)..  

डा0 (Ǜीमती) नजमा ए.हेपतुƥा : Price rise की बात करो। ..(Ëयवधान)..उस बात को छोड़ो। 
..(Ëयवधान)..  

Ǜी शाÂताराम लÑमण नायक : छोड़ने की बात नहȒ है। गरीबȗ के बारे मȂ, price rise के बारे मȂ  

काĐेंस को िजतनी ȋचता होती है, आप लोगȗ को उतनी हो ही नहȒ सकती। इसिलए नहȒ हो सकती  
..(Ëयवधान)..  
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डा0 (Ǜीमती) नजमा ए.हेपतुƥा : तभी price इतना बढ़ रहा है। ..(Ëयवधान)..  

Ǜी शाÂताराम लÑमण नायक : आप सुिनए। ..(Ëयवधान).. इसिलए नहȒ हो सकती ¯यȗिक आपके बहुत 
सारे Ëयापारी समथ«क - हमारे समथ«क तो छोटे-छोटे Ëयापारी हȅ - आपके जो समथ«क बड़े-बड़े हȅ, उनको 
फायदा हो जाए और उनके coffer से आपको मुनाफा हो, इसमȂ आपका ..(Ëयवधान)..  

डा0 (Ǜीमती) नजमा ए.हेपतुƥा : आप उÂहȂ पकड़कर जेल मȂ भेिजए, हम लोग तैयार हȅ। पकड़ो होड«स« 
को, पकड़ो black market करने वालȗ को।  

Ǜी शाÂताराम लÑमण नायक : ठीक है। ..(Ëयवधान)..  

THE VICE CHAIRMAN (PROF. P.J. KURIEN): You address the Chair. 

Ǜी शाÂताराम लÑमण नायक : हमारे गोवा मȂ सÅजी और दूध बेलगावं से आता है। वह बहुत महंगा हो गया 
है, सौ Ģितशत बढ़ गया है। इसके िलए हम कभी येदुरÃपा को Åलेम नहȒ करते हȅ, कनɕटक की बीजेपी सरकार 
को Åलेम नहȒ करते। उनको तो इस price rise पर कभी रोना नहȒ आएगा। लोग दुखी हȅ लेिकन उनको रोना 
नहȒ आता है। उनके मंिĝमंडल से एक को हटाया गया, उसके ऊपर उÂहȂ बहुत रोना आ गया। यह कनɕटक की 
बीजेपी की सरकार है। महोदय, सरकारȗ को Åलेम करने की एक िलिमट होती है। हम सब जानते हȅ िक price 
rise के िसलिसले मȂ सरकार को Åलेम करने की कोई मयɕदा होती है। ऐसा नहȒ है िक हम लोगȗ की भावना को 
नहȒ समझते हȅ। मȅ एक गीत के lyrics के जिरए, जो आम आदमी की भावना है, मȅ कोई संकोच न करते हुए, 
उस गीत की कुछ पंȎƪया ंयहा ंपर पढ़ना चाहता हंू। उसमȂ सारी आम आदमी की भावनाए ंहȅ और वही मेरी भी 
भावनाए ंहȅ।  

पहले मुƻी मȂ पैसे लेकर थैला भर श¯कर लाते थे,  

अब थैले मȂ पैसे लाते हȅ, मुƻी मȂ श¯कर आती है।  

हाय महंगाई, हाय महंगाई,  

तू कहा ंसे आयी, तुझे मौत ¯यȗ नहȒ आयी?  

श¯कर मȂ आटे की िमलायी मार गयी,  

पाउडर वाले दूध की मलाई मार गयी,  

राशन वाली लाइन की लÇबाई मार गयी,  

जनता जो चीखी, िचÊलाई मार गयी,  

बाकी कुछ बचा तो महंगाई मार गयी।  

गरीब को ब´चȗ की पढ़ाई मार गयी,  

बेटी की शादी और सगाई मार गयी,  

िकसी को दो रोटी की कमाई मार गयी,  

कपड़े की िकसी को िसलाई मार गयी,  

िकसी को मकान की बनवाई मार गयी,  

जो सच-सच बोला तो स´चाई मार गयी,  

बाकी कुछ बचा तो महंगाई मार गयी।  
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5.00 P.M.  

 ये हमारी भावनाए ंहȅ, हम Ëयƪ करते हȅ। हम संकोच नहȒ करते हȅ।..(Ëयवधान).. हमȂ कोई संकोच नहȒ 
है। यह स´चाई है। लेिकन इसका िकस तरह मुकाबला करना है..(Ëयवधान).. आप तो िसफ«  सरकार को 
उगिलयांं  िदखाएगें, आप कुछ सुझाएगें नहȒ। आप कुछ alternative नहȒ बताएगें।  

डा0 (Ǜीमती) नजमा ए.हेपतुƥा : आप देिखए। आप सरकार मȂ हȅ।  

Ǜी शाÂताराम लÑमण नायक : हम सरकार मȂ हȅ लेिकन आपका भी कुछ दािय¾व बनता है।  आप सरकार 
को बताइए िक ¯या करना चािहए। ¯या आपने कभी बताया?  

DR. (SHRIMATI) NAJMA A. HEPTULLA:  What is he talking about?   

Ǜी शाÂताराम लÑमण नायक : दूसरी बात है,  Sir, there is a percentage, of course, of price rise, 
where hoarding is involved. देश मȂ सूखा पड़ा, सौ करोड़ लोगȗ को अनाज देना है, यह कोई आसान बात 
नहȒ है। आधा देश सूखाĐÎत है, इसकी जानकारी सबको है, लेिकन इसका उÊलेख कोई नहȒ करता है। सूखा 
होने के कारण महंगाई बढ़ी लेिकन उसका कोई िजĎ नहȒ करता है। इसिलए मȅ आपसे आĐह करता हंू िक 
ऐसȂिशयल कमॉिडटीज ऐ¯ट का उपयोग रा¶य सरकारȗ को करना चािहए।  आजकल सभी रा¶य सरकारȂ 
िवदाउट पाटȓ ȋथȋकग, इस कानून का उपयोग करने मȂ कतराती हȅ।  इसिलए आपका यह दािय¾व होता है िक 
सभी रा¶य सरकारȗ को बताए ंिक इसका उपयोग होना चािहए, तािक जो माल आȌटिफसअली होȍडग िकया 
हुआ है, वह तो कम से कम बाहर आ जाए, उतनी सीमा तक थोड़ी सी Ģाइस कम हो जाएगी।  सर, दूसरी बात 
है िक हम टे¯नॉलोजी मȂ बहुत आगे बढ़े हȅ, हम चÂğमा पर जाने की सोच रहे हȅ, हम बड़ी-बड़ी गािड़या ंबनाते 
हȅ, ऐरोÃलȂस बनाते हȅ, कÇÃयटूर सोÄटवेयर मȂ हम दुिनया मȂ नÇबर वन और नÇबर टू हȅ।  लेिकन सी»स बनाने 
मȂ, उ¾पादन बढ़ाने मȂ हमारी टे¯नॉलोजी कहा ंजाती है? Ģोड¯शन सालȗ से Îटैिटक रहा है।  तो बाकी चीजȗ 
पर Áयान न देते हुए अगर हम अ´छा बीज Ģोǹूज करने मȂ अपनी टे¯नॉलोजी बढ़ाए,ं जो Îटैिटक Ģोड¯शन है 
वह आगे बढ़ाए ंऔर जो पÊसेज हȅ, िजनके इंपोट« करने मȂ बहुत तकलीफ होती है, इसके िलए पैसा देना पड़ता 
है, तो इन चीजȗ पर Áयान करके अगर हमने अपना Ģोड¯शन बढ़ाया तो जब कभी Ěाउट आते हȅ तो हमȂ ऐसी 
मुȎÌकल का सामना नहȒ करना पड़ेगा।  

 दूसरी चीज, हम सभी जानते हȅ िक िकसान और कं¶यमूर, इन दोनȗ का इंटरेÎट काĘंेरी होता है।  
िकसान को मदद करने जाए ंतो माकȃ ट मȂ एसȂिशयल कमॉिडटीज के भाव बढ़ते हȅ।  अगर सपोट« Ģाइस िदया 
तो सपोट« Ģाइस का consequence भी होता है।  बीच मȂ फॉरवड« Ęेȋडग का जो ए¯सपेिरमȂट हुआ, तािक 
िमिडलमेन हट जाए और िकसानȗ को सीधा लाभ हो जाए, चीजȂ सÎती हो जाए,ं माकȃ ट मȂ भी चीजȂ सÎती आ 
जाए,ं यह जो Ģयोग है, यह सफल नहȒ हुआ। इस Ģयोग को सफल करने मȂ ¯या करना चािहए, इस पर Áयान 
आपको देना है। सर, हम कहते हȅ िक जब फाइनȂस िमिनÎटर को छȒक आती है, तो Îटॉक माकȃ ट के भाव 
छलागं लेते हȅ। यह तो हम सब जानते हȅ।  परÂतु ऐसा लगता है िक हमारे एĐीकÊचर िमिनÎटर को जो खासंी 
आती है, तब भी भाव बढ़ते हȅ।  हमारे एĐीकÊचर िमिनÎटर ģȂ क हȅ, ģȂ कली बोलते हȅ िक रबी फसल का सीजन 
आने तक चीजȗ के भाव वैसे ही हो जाएंगे।  जब वे ऐसा बोलते हȅ तो 25 परसȂट और बढ़ता है।  ¯यȗिक वे तो 
ģȂ कली बोलते हȅ तथा जो पिरȎÎथित है वह बतलाते हȅ। वह कम से कम हÄते मȂ एक बार तो बतलाते ही हȅ।  
हÄते मȂ एक बार बताने से िरपीट हो जाता है। सर, िजतनी बार िरपीट होता है उतनी ही बार भाव बढ़ते हȅ।  
सर, जो आपके बतलाने का ģȂ कनैस है, उसको थोड़ा कम कर दीिजए, कभी-कभी ही बतलाइए, बार-बार 
मत बतलाइए।  सर, इÂही शÅदȗ के साथ मȅ कहता हंू िक आपको हम सबका समथ«न है, देश का समथ«न है।  
आप भाव अगले कुछ महीनȗ मȂ ȎÎथर करȂगे, ऐसी आशा हम करते हȅ।  धÂयवाद। 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Shri Shantaram Laxman Naik.  

Shri Prasanta Chatterjee.  Now only three minutes are left for your party.    

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, I will take five or six minutes.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay, you take five minutes.  

SHRI PRASANTA CHATTERJEE:  It is a very important issue.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I agree.  You take five minutes.  I know you 

will keep your words.  I know that.  

SHRI PRASANTA CHATTERJEE: Sir, the Government has talked about the global 

phenomena not only in this House but also in the Independence Day Address of the Prime 

Minister last year.  The Prime Minister had stated, “The inflation that we have seen this year is 

basically due to external factors”.  Now, I would like to quote from the IMF indices:  

“After peaking in mid 2008, the international fuel and food prices have fallen sharply 

throughout 2009; from June to July, 2008 the fuel prices have fallen by nearly 50 per cent, 

while the food prices have fallen by over 25 per cent.”  

The global inflation, which peaked at 6.27 per cent in July, 2008, had come down to around 

1.3 per cent by August, 2009, with the inflation rate of emerging economies falling from 9 per 

cent to 4.3 per cent in this period.  The IMF says, and I quote:  “In emerging economies, inflation 

is forecast to hover around five per cent, in 2009-10, down from more than nine per cent in 

2008.”  This is the picture, Sir.  Now, I quote from some of the selected countries from different 

regions across the world.  In October, 2009, it clearly shows that India has among the highest 

inflation rates.  More importantly, while the inflation rates have come down everywhere since 

2008, it is only in India that the consumer inflation rate has increased.  I quote from the source, 

“Output, Price and Jobs, The Economist of 3rd December, 2009.  I give examples, of only a few 

of the countries, showing the Consumer Price Inflation as on October, 2009, in comparison to 

October, 2008, (Year on Year Increase %).  I quote:  “Pakistan, in 2008, it was 25, while in 

2009, it is 8.9.  In Vietnam, it was 23.1; now, it is 7.1.  In China, from 4 per cent, it has come 

down to -0.5.  In Malaysia, from 7.6, it has come down to -1.6.  And, in India, it was 10.4 in 

2008, and in October, 2009, it was 11.5.” So, the argument of global phenomenon is a bogus 

argument put forth by the Government and that side.  Now, the principle factors are domestic, 

and, we, the Left, are continuously saying as to what the reasons behind inflation in India are.  

The neo-liberal policies are causing agrarian crisis and eroding self-sufficiency. The main 

reasons behind high inflation, especially, rising food prices are manifold. There is the weakening 

of the Public Distribution System and increase in fuel prices.  We had seen it in the last Session 
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that you did not care about Parliament, that just eleven hours before the Parliament Session was 

to start, you increased the fuel and diesel prices.  There is also the failure to check hoarding and 

speculation, and weakening the role of the States.  With the dominant role of the private 

speculators, public procurement continues to remain limited to a few major crops.  Procurement 

operation was carried out only in limited parts of the country.  Big corporates have been allowed 

to enter into the food market.  There has been an increasing reliance on imports, often at 

exorbitant prices, erosion of self-reliance in food production and failure to control rise in prices.  

Sir, agricultural growth fell shortly in the absence of any substantive expansion of irrigation.  Sixty 

per cent of our Indian agriculture continues to remain dependent on the monsoon.  What is the 

estimate of the World Food Hungry Report? The Global Hunger Index of 2009 says that 

countries, which have scored between 20 and 30 points, are in an alarming condition.”  And the 

rate of India has been estimated at 23.9.  Who will answer this?   Who will take the responsibility 

for this?  What we see is the faulty estimation of the BPL.  We are also demanding a universal 

PDS at affordable prices.  But the Government, as a policy, does not want that.  And, they are 

passing the buck.  Here, they are advocating their principles.  Besides that, we see that Kerala 

has set a unique example.  We also have the examples of West Bengal and Tamil Nadu where 

the PDS is a success.  Kerala is a unique example.  Since the time the Left and the Democratic 

Front Government assumed office in May, 2006,  the Central allotment for rice for APL under 

PDS was 1,13,420 MT per month.  It was reduced to 21,334 MT. It was further reduced to 17056 

metric tonnes from April, 2006. They are the advocates of open market!   

 Sir, while concluding, together with the observations made by the other speaker of my 

party and other Left speakers, we, once again, demand that the Universal PDS should be 

strengthened,  (Time-bell) The Government should act against hoarders, ban futures trading, 

reduce the price of diesel and petrol, end the discrimination in allotment and follow the self- 

reliant policy in agriculture. So, this is my demand. Thank you, Sir.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Naresh Gujral. Please take only 

five minutes. ...(Interruptions)...   

SHRI NARESH GUJRAL (Punjab): You give me five minutes and I will live with it. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Because I will tell you the problem. In the 

“Others Category” there are nine speakers and only 29 minutes. That means, almost three 

minutes. But, I am allowing extra two minutes. ...(Interruptions)... Yes, generous.   

SHRI NARESH GUJRAL: Sir, the last few months have witnessed an unprecedented rise in 

the prices of essential commodities. While the Government may be sitting smug with  the  overall 
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official low inflation figures, the fact of the matter is that the Aam Aadmi, who this  

Government claims to represent, is finding it difficult to keep his body and soul together. The 

Government by patting itself on the back with a 7 per cent growth rate is very, very happy. 

Congratulations. But, what about the man on the street who is literally starving due to the high 

prices of food?  

 Sir, more than 50 per cent of our population survive on just four or five  

food items, atta or rice, dal, onion, edible oil and a little bit of salt and sugar. The prices of all 

these commodities have gone up from 20 per cent to 120 per cent in the past one year. 

Congratulations to the Government for the management of the economy!   

 Sir, according to the Planning Commission, an average person in the village  

requires a minimum intake of 2400 Calories of food per day, and those living in urban areas 

require 2100 Calories per day. I ask you, Sir, given the current prices of  

food stuff, how does he get it? It is a matter of national shame that more than half of the 

population remains malnourished. Sir, according to the Global Hunger Index that ranks countries 

on a scale of 100 with 0 being the best score, India has a GHI of 23.9 which is an alarming value. 

We stand next only to Bangladesh, Ethiopia and Pakistan. These are last year’s figures. With the 

current prices, we are, perhaps, below them even.  

 Sir, in reply to a debate on the sugar prices, the hon. Finance Minister said that the  

prices are going up because there is a mismatch between demand and supply. We all know 

that. We also know that we have had a drought year, but does that mean that we let our poor 

starve?  

 Sir, to my mind, the only solution to meet this challenge is to increase our  

food production, and this would be possible only if we make farming a lucrative profession or 

business. According to the Deputy Chairman of the Planning Commission, a recent National 

Survey has shown that 49 per cent of the farmers would not like to be in farming given a choice. 

Sir, our farmers are perennially in debt, and many unfortunately resort to suicide to end their 

misery. This is so because of the myopic policies of successive Governments that have only 

given lip-service to the interests of the farmer.   

 Sir, to improve our farmer’s plight, we need to incentivise him. We need to give him  

better MSP, and this MSP should be realistically decided keeping in view the input costs.  

Sir, in 2007-08, when the hon. Minister raised the MSP of wheat from Rs.750 to Rs.1000, we 

saw a quantum jump in production of food grains from 69 million tonnes to 76 million tonnes.  

Sir, we need to give our farmers high-yielding seeds, better  quality  fertilizers  and  pesticides  at 
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reasonable prices. We need to provide them with a market at their doorsteps and we need to 

give them credit at low rates of interest so that he does not end up in the clutches of money-

lending sharks.   

 Sir, I am pained to point out that when our State Government gives free electricity to the 

farmer in Punjab, we are told that we are populist. When the Shiromani Akali Dal Government 

gives subsidized atta and dal to 16 lakh poor families in Punjab, whose monthly income is less 

than Rs. 3,000, we are branded as irresponsible.   

 Sir, it is the responsibility of the Central Government to ensure that all BPL families —and 

their present definition is seriously flawed—are given essential commodities at affordable prices, 

as only then will India have inclusive growth.   

 Sir, I would also like to draw your attention to the fact that while prices are shooting up, we 

are doing precious little to prevent damage to the stocks of our foodgrains  

and crops. I come from an agricultural State which provides almost two-thirds of  

wheat and one-third of rice to the nation. Yet, I am sad to point out that after  

sixty-three years of Independence, we have not built adequate modern storage facilities to 

warehouse our precious food stocks. Almost 20-30 per cent of our fruits and vegetables, 8-10 

per cent of the pulses and more than 8-10 per cent of foodgrains are wasted post-harvest, and 

these are official figures. I am certain that the actual losses are much higher since I have seen 

how the FCI stores foodgrains in the open for months and months together, allowing them to be 

attacked and wasted by rats, rodents and pests.   

 Sir, in the end, I would like to say that since the Government claims that it has adequate 

food reserves or buffer stocks, there is no need to import foodgrains in the near future, it is 

imperative for the Central Government to put in more food in the Public Distribution System 

immediately. Thank you.  

उपसभाÁय© (Ģो. पी.जे. कुिरयन) : Ǜी Ģकाश जावडेकर। Ģकाश जी आपके पाचं िमनट हȅ।   

डा.(Ǜीमती) नजमा ए. हेपतुƥा : पाचं िमनट कैसे?  

उपसभाÁय© (Ģो. पी.जे. कुिरयन) : मȅने बोला है िक पाचं िमनट बाकी हȅ। Please finish in five minutes.   

Ǜी Ģकाश जावडेकर (महाराÍĘ) : उपसभाÁय© जी, मȅ मंĝी महोदय जी को याद िदलाना चाहता हंू, 

कुछ आंकड़े बताना चाहता हंू, कुछ सवाल पूछना चाहता हंू और कुछ मागंȂ भी रखना चाहता हंू। पहला है वायदे 

की याद। चुनाव मȂ जाते समय जब लोग महंगाई पर पूछ रहे थे, तो यपूीए घटकȗ ने Ģोिमस िकया था और यहा ं

राÍĘपित महोदया ने भी अपने भाषण मȂ कहा  था िक सौ िदन मȂ महंगाई कम करȂगे। सौ िदन पूरे हो गए, लेिकन 

महंगाई बीस फीसदी और बढ़ी है। हमारे एक काĐेंसी िमĝ ने कहा िक इतना सब होकर भी हम जीत रहे हȅ। 

मुझे उÂहȂ यह बताना पड़ा िक यह जनादेश और चुनावी जीत महंगाई के िलए जनादेश िमला है, ऐसा न समझȂ, 

इसिलए मȅ आपको वायदे की याद िदलाना चाहता हंू। 
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 दूसरी बात, सरकार ¯या कर रही है। ¯या यह आसमानी संकट है या  सुÊतानी संकट है? मȅ इसे 

सुÊतानी संकट का नाम देना चाहता हंू। इस सुÊतान का नाम है यपूीए सरकार। भले ही यपूीए सरकार मȂ कुछ 

दल शरद पवार जी को टारगेट करते हȅ और उनके कारण ही महंगाई हो रही है, ऐसा मानते हȅ, लेिकन मȅ 

उनके साथ सारे यपूीए को कटघरे मȂ खड़ा करना चाहता हंू। सर, गÂना और चीनी के साथ ¯या िखलवाड़ 

हुआ? शरद पवार जी, हम जो अभी चालीस Ǘपए मȂ शुगर परचेज कर रहे हȅ, वह िपछले साल की है। िपछले 

साल िकसान को ¯या दाम िमला था? उसे सोलह Ǘपए िमले थे। आपने हमȂ बहुत बार गिणत समझाया है िक 

िजसे सोलह Ǘपए िकलो िमला, उस सोलह Ǘपए का प´चीस Ǘपए भाव बाजार मȂ होना चािहए। अगर िकसान 

को सोलह Ǘपए िमलते हȅ तो वह Đाहक को प´चीस Ǘपए मȂ िमलना चािहए, तब आज यह चालीस Ǘपए मȂ ¯यȗ 

िमल रहा है? ये बीच के पंğह Ǘपए कौन खा रहा है? इसके िलए आप ¯या कर रहे हȅ? शुगर के बारे मȂ मंĝी 

महोदय ने नौ महीने पहले कहा था, बहुत दूर नहȒ है, इसी सेशन मȂ पहले कहा था िक भडंार लबालब भरा है 

और इतनी श¯कर है िक हम िनयɕत की परिमशन दे रहे हȅ। िनयɕत िकया गया 48 लाख टन।  जनवरी 2009 मȂ 

48 लाख टन शुगर िनयɕत हुआ 12 Ǘपए की दर से और अभी वही शुगर आ रहा है 27 Ǘपए की दर से।  सर, 

यह कौन सा Ëयापार है?  यह कौन सी आयात-िनयɕत नीित है?  यह तो चीनी का महाघोटाला है।  48 लाख 

टन शुगर िनयɕत िकया जाएगा 12 Ǘपए की दर से और 9 महीने मȂ तुरÂत 70 लाख टन आयात होगा 27 से 30 

Ǘपए की दर से, इसे घोटाला नहȒ तो और ¯या कहȂगे?  इसका हमȂ जवाब चािहए।  

 खाǏ तेल के बारे मȂ भी ¯या खेल िकया गया।  मȅ मंĝी महोदय को एक बात याद िदलाना चाहता हँू िक 

दो साल पहले महाराÍĘ मȂ गÂना िकसानȗ का आÂदोलन हुआ था।  वह इसिलए हुआ था िक वे लोग 1,200 Ǘपए 

भाव मागं रहे थे, लेिकन उनको 1,200 Ǘपए नहȒ िदए गए, इसिलए वे लोग आÂदोलन कर रहे थे।  आप वहा ँ

अपनी दो सीटȂ भी हार गए, ¯यȗिक वहा ँिकसानȗ का जन-आÂदोलन हुआ।  वह आÂदोलन इसिलए हुआ िक 

उÂहȂ 1,200 Ǘपए भाव िदया जाए, लेिकन 1,200 Ǘपए भाव नहȒ िदए गए।  अब इस साल 2,000 Ǘपए देने पड़ 

रहे हȅ।  यह ¯या नीित है?  ¯या इस देश मȂ सरकार नाम की कोई चीज़ है, जो एक िकसान को दीघ«कालीन 

कीमत नहȒ देती है, जो long-term price guarantee नहȒ देती है?  यह कैसी सरकार है, ¯या नीित है?  न 

आयात की नीित है, न िनयɕत की नीित है, न price stability की नीित है, न महंगाई को रोकने की कोई कला 

है, न शाÎĝ है।  खाǏ तेल मȂ ¯या हुआ?  वह आज 80 Ǘपए तक गया।  ऐसा ¯यȗ हुआ?  मȅ सवाल पूछ रहा हँू 

िक ¯या 2003 मȂ इस देश मȂ एक टन खाǏ तेल का भी आयात हो रहा था?  सात साल मȂ ऐसा ¯या हो गया, 

िसफ«  इसके िसवाए िक यपूीए सरकार छ: साल सǄा मȂ रही है, ¯या हो गया िक अब अपनी 60 फीसदी जǘरत 

आयात से पूरी होती है?  देश के ितलहन की खेती ¯यȗ समाÃत हो गई?  देश का तेल का उǏोग ¯यȗ समाÃत 

हो गया?  Ǜीलंका के साथ हमारा free trade agreement है और यहा ँके िमल मािलकȗ ने वहा ँजाकर िमलȂ 

लगाई ंऔर Ǜीलंका और मलेिशया का कारोबार है, तो मलेिशया से यहा ँwithout tax आ रहा है। ¯या यह 

िकसी को िदखता नहȒ है िक िकस तरह से इस देश के तेल के उǏोग को समाÃत िकया गया, िकस तरह से 

ितलहन की खेती को समाÃत िकया गया?  जो आज से छ: साल पहले self-sufficient था, छ: साल बाद आज 

वह 60 per cent import dependent हो गया।  दालȗ की हालत आज ¯या हो गई!  100 Ǘपए िकलो दाल 

कभी सोचा था!  Pulse के िमशन के बारे मȂ आप बार-बार कहते हȅ, वह ¯यȗ fail हो गया?  ¯यȗ productivity 

नहȒ बढ़ी, ¯यȗ नए seeds नहȒ आए, ¯यȗ assured water supply नहȒ िमली?  इससे भी ¶यादा दाल के 

िकसान को आपने ¯या गारंटी दी िक आप दाल लगाओ, तो आपको हर साल बेहतर कीमत िमलेगी?  ¯या यह 
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सरकार ने कभी बताया?  कोई नीित नहȒ है।  नीित के अभाव मȂ सरकार के कारण देश मȂ supply-demand 

की problem तैयार हुई और इसके कारण आज महंगाई बढ़ी है।    

 सर, मȅ आज एक और बात पूछना चाहता हँू िक हमने paddy के िकसान के िलए 1,000 Ǘपए मागें थे, 

Ģधान मंĝी जी ने कहा िक 1,000 Ǘपए नहȒ दे सकते।  ¯या Ģधान मंĝी जी ने ऐसा नहȒ कहा था?  उÂहȗने कहा 

था िक हम 1,000 Ǘपए नहȒ दȂगे, ¯यȗिक महंगाई बढ़ेगी।  मȅ पूछना चाहता हँू िक आज ¯या हुआ?  आज  

बाजार मȂ 40 Ǘपए िकलो चावल िमल रहा है।  जो एकदम साधारण चावल है, वह भी 20-25-30 Ǘपए के नीचे 

नहȒ है।  आप िकसान को 1,000 Ǘपए देने के िलए मना कर रहे थे और ऐसा हुआ।  (समय की घंटी) यह जो 

हुआ है, उसका मूलभतू कारण है िक यह आसमानी नहȒ, सुÊतानी संकट है और सुÊतान का नाम यपूीए 

सरकार है।  

उपसभाÁय© (Ģो. पी.जे. कुिरयन) : जावडेकर जी, आप समाÃत कीिजए।  

Ǜी Ģकाश जावडेकर : सर, अÂत मȂ, मेरी दो-तीन मागंȂ हȅ।  ¯या यह सरकार िकसान को long-term 

price guarantee देगी, ¯यȗिक यही एक राÎता है?  मȅने देखा है िक िपछले साल उǄर Ģदेश मȂ आल ूके 

िकसानȗ ने कोÊड Îटोरेज मȂ आल ूछोड़ िदया।  वे उसका िकराया भी नहȒ दे सकते थे, इतनी भी price नहȒ 

िमली।  इस साल Đाहक को आल ू30 Ǘपए िकलो लेना पड़ रहा है।  Price मȂ ये जो distortions आते हȅ, वे 

इसिलए आते हȅ, ¯यȗिक सरकार के पास कोई नीित नहȒ है।  Assured water supply is the key to the 

productivity of agriculture.  ¯या assured water supply सुिनȎÌचत करने के िलए सरकार public 

investment करेगी?  अगर हा,ँ तो िकतना करेगी? महोदय, अंत मȂ एक मागं है िक आज जनता को राहत देने 

के िलए सरकार ¯या करेगी? मȅ मागं करता हँू िक हर पिरवार को 5 िकलो चीनी, 5 िकलो तेल, 5 िकलो दाल, 

10 िकलो चावल और 10 िकलो गेहँू िमलना चािहए। यह हर पिरवार को, APL पिरवार को भी, सुिनȎÌचत दामȗ 

पर PDS के माÁयम से िनȎÌचत ǘप से िमलना चािहए, तभी राहत िमलेगी, नहȒ तो सरकार ने ¯या िकया? 

...(समय की घंटी)... इसने केवल बयान िदया और महँगाई पर लगाम नहȒ लगाया, यही लोग कहȂगे।  

...(Ëयवधान)...  

उपसभाÁय© (Ģो. पी.जे. कुिरयन) : हो गया।  

Ǜी Ģकाश जावडेकर: इसिलए मȅ अंत मȂ केवल एक वा¯य कहँूगा। ...(Ëयवधान)... मȅ केवल एक वा¯य 

कहँूगा िक यह जो महँगाई का रा©स है, यह अचानक नहȒ आया है। यह कोई संकट नहȒ है ...(Ëयवधान)... 

यह सरकार ǎारा िनȌमत है ...(Ëयवधान)... और इसिलए यह सरकार को करना चािहए।   

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Thank you Vice-Chairman, Sir.  If I 

remember correctly, it is the third time during the period of the UPA-II that we are discussing the 

price situation, particularly about the essential commodities.  It is remarkable that not even on 

one occasion that we have talked about the rural consumer. When we talk of consumer prices, 

we, essentially, talk of urban consumer.  It must be remembered that there is a basic difference 

in the interest of the rural consumer on the one hand and the urban consumer on the other.  The 

urban consumer wants low prices; the rural consumer wants higher incomes. The basic defect in 

the policies of the Government is their failure to balance between the interests of rural consumer 

and urban consumer.  On all the three occasions I had pointed out that the increase in inflation 
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and the hike in prices all a direct consequence of the policy of so called inclusive growth or the 

Aam Aadmi economics.  Sir, this has distorted the supply-demand situation in the country as a 

whole. The flagship schemes of the UPA have resulted in a lot of money being pumped into the 

consumer who is going in for additional consumables which is a happy thing.  But, that has to be 

matched with additional incentives to the producer community which is not coming as has been 

pointed by so many previous speakers.  Unless we provide sufficient incentive to the producer, it 

is very difficult. If we do not do that and go on pumping money into the hands of the consumer, 

the consequence would be what we are seeing today.  The fact that Aam Aadmi economics has 

got them vote possibly give them to think that they are on the wrong track.  They might have 

won elections.  It might, actually, come out to be disastrous for the country as a whole. I would 

like to make only one point, Sir.  

 The knee-jerk reactions that the Government is giving, for example, importing the essential 

commodities, banning the export of essential commodities, imposing restrictions on the futures 

market, etc., are all anti-farmer measures which will discourage the farmer from producing more 

next year. This year you suffered from drought and next year it might come as inundation and 

flood and you are not really equipped to meet that situation.  This year you might escape 

because you have sufficient stocks. But, next year, you might be really in trouble and don’t think 

that the electorate is as favourable to you that time as they are this time.  Thank you.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you.  You stick to time.  You have 

taken less time.    

SHRI SHARAD ANANTRAO JOSHI: Sir, I always do that.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You are very crisp and to the point.  And, 

you have made very good points.  

SHRI SHARAD ANANTRAO JOSHI: Thank you, Sir.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Smt. Stanley.  

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Thank you Vice-Chairman, Sir, for giving 

me the opportunity.  I record my concern here over the increasing trend in prices of essential 

commodities like edible oil, pulses, etc.  The result is showing on other commodities also like 

vegetables and fruits.  This has a direct affect on Aam Aadmi for whom we say that the entire 

Government is working.  So, this is of much concern and the need of the hour is to address this 

sincerely.    

 The main reason for increase in the prices is the mismatch between supply and demand.  

That  is, when  the  demand  is  very  high  and  the  supply  is  less,  certainly,  it  paves  way  for  
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increasing the price.  The supply is less due to floods and drought conditions.  In such a 

condition, the supply of essential commodities can be increased only through import.  If at all 

there is hoarding, we can impose stockholding limits. Tightening of de-hoarding operations will 

have only a temporary relief. This cannot have a desired effect on price rise if the supply 

condition is acute. A Tamil Poet says, which means, ‘The Government should be able to create 

the resources, guard it very well and then equally distribute it.’  This is what the Government of 

India is doing now.   

 India is now facing such a short supply, particularly, in respect of pulses and oils.  The 

Government of India is implementing a scheme for importing and supplying edible oils and pulses 

to the State for its distribution through PDS.  But, Sir, the quantum of supply is very, very 

inadequate for Tamil Nadu. For instance, in Tamil Nadu, the State has supplied 71,000 tonnes of 

Tur dal, whereas, the Central Government agencies have supplied only 250 tonnes. Then, 

29,000 and odd tonnes of Urad dal has been supplied through PDS in Tamil Nadu, whereas, the 

Central Government agencies have supplied only 4750 tonnes to Tamil Nadu. Similarly, 69,ooo 

and odd kilolitres of palm oil  has been supplied by the Tamil Nadu Government through PDS but 

the Central Government agencies have supplied only 20,000 kilolitres of palm oil to Tamil Nadu. 

Likewise, 17000 and odd tonnes of Atta, 4000 and odd tonnes of Sooji, 15,000 and odd tonnes 

of Maida and 43 tonnes of Masala packets have also been distributed through PDS from April, 

2009 in Tamil Nadu.  So, apart from introducing the scheme of providing rice at Rs. 1 per kg, the 

distribution of Masala packets is another unique system of curbing the price rise in Tamil Nadu.  

All the important Masala items like coriander powder, chilli powder or even mustard seed,  

etc., are packeted, which is worth than Rs. 100 but it is distributed through the PDS at just  

Rs. 50.   

 So, here it is very clear that the supply given by the Central Government is very inadequate, 

but still the State Government of Tamil Nadu is able to manage the situation.  How is it possible?  

It is done only by the additional budgetary provisions.  An amount of nearly Rs.400-500 crores is 

being spent to buy the essential commodities from the open market and to supply this at the 

subsidised rate to protect the poor people of Tamil Nadu irrespective of the quantum supplied by 

the Government of India.  The same is the case with sugar also.   

I would like the Government of India to take some long-term measures by increasing the 

production and also the productivity so that there is an increase in the supply. This can be 

achieved only by incentivising the cultivation of such crops and also by adopting better seeds 

and promoting high yielding variety seeds and also by following good agronomic policies.   

Sir, there is another interesting Tamil cinema song which is worth quoting here.  Which means 
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everything is possible if you are concentrating properly on the farmers and on the field.  

...(Time-bell rings)...   

Sir, pulses and oil seeds can be grown in large quantities in our climatic conditions.  For 

this, I request that the Government can give the hybrid seeds to the farmers free of cost.  If it 

cannot provide it free, it should be provided, at least, at 50 per cent rates.    

 Finally, I will make just two more suggestions. The MSP is always fixed at a very low level, 

as a result of which the Government agencies are not able to procure the desired quantity.  I 

request that the remunerative rate may be fixed for the essential commodities like we have fixed 

for sugarcane. Otherwise, the MSP should be fixed on par with the moving average, that is., 

taking into consideration the market price.   

 With this observation, Sir, I request that the Government of India should support the State 

Governments like Tamil Nadu which is taking several proactive measures to implement PDS as 

an effective anti-inflationary scheme and also to consider the short-term and long-term 

measures to curb the price rise at large.  Thank you, Sir.  

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Subbarami Reddy.  ...(Interruptions)...   

DR. K. MALAISAMY:  Sir, I would like to thank ...  ...(Interruptions)...   

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Dr. Subbarami Reddy. ...(Interruptions).  

Yes; yes.  

DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, this past year has been very 

unfortunate for the households in our country because the prices of fruits, vegetables, even 

eggs, chicken, sugar and palm oil have gone up abnormally. This is mainly because this year, 

we had unprecedented drought on one side and heavy floods on the other, and most 

disproportionate patterns of rainfall throughout the country. This is one of the major reasons. 

The price of potato rose by 82 to 100 per cent, onions by 49.9 per cent, pulses by 23 per cent. 

The price of rice was up by 12.19 per cent and wheat, by 7.47 per cent. Now, there is no doubt 

that we have a very knowledgeable and committed Minister for Agriculture. As the Minister for 

Agriculture, Shri Sharad Pawar is doing his best to control the prices but certain things are 

beyond his control. At the same time, there are some remedies which I would like to suggest on 

this occasion. For instance, take sugar. Today, sugar has become so expensive. It is priced at 

Rs. 40 to 50 and in some places, even Rs. 70 per kg. Why? How to control it? Today, prices are 

high all over the country and cane production has gone down by almost 50 per cent. This is 

because in the last several years, the sugar industry has been made to suffer extensively. At one 
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time, there were heavy imports. Later, imports were stopped. Subsequently, cane was not 

grown fully and cane growers had problems. Sugar factories closed down as a result. Thus, 

there have been many problems continuously. Today Government wants to import sugar, but 

the international prices of sugar are very high. Even by importing sugar they would not be able to 

control prices. So, what is the option? The option is, at least, for the future, what they must do 

is, sugarcane farmers must be encouraged to grow more sugar. Now, cane production has 

gone down by 50 per cent. At least, in future they must be encouraged. Similarly, in sugar 

factories which are sick in States like Uttar Pradesh, Maharashtra and various other States, the 

Government must take initiatives to give them more incentives and even ask banks to give them 

loans at less rates of interest and restructure the sick factories. The cooperative sugar factories 

should also be restructured. This should be done on a war-footing and, at least, in the next one 

or two years, the price of sugar must be completely brought under control. There must be a 

boom and production should go up.   

Sir, similar problems are being faced in the case of palm oil. You cannot import palm oil. 

Not many countries produce it; there are a very limited number of countries that does that. So, 

we must produce more in our country itself. We must also concentrate on potatoes and onions. 

The Agriculture Ministry must concentrate on some special crops where there is a shortage 

always. Every season we talk about potatoes and onions; this is a burning issue in every season. 

How to solve it? The only solution is warehouses. Whenever there are good monsoons and a 

bumper crop, you must put warehouses to use. There is the Warehouses Corporation and there 

are cold storage facilities, but they are not sufficient. The Ministry must take more aggressive 

steps and encourage the private enterprises to come forward. If you have cold storages and 

warehouses, whenever there is more production of fruits and vegetables in a particular area, you 

may store them and use them again. Also, wherever in some area there is a surplus of 

foodgrains and vegetables, Government must take the initiative to transport them to places 

where they can be stored. The system is not well-coordinated. Now, the Government must take 

active part in, (1) coordination of transportation of vegetables, fruits and foodgrains from surplus 

areas to the deficit areas within the State and between States in a very scientific manner; and 

(2) wherever more crops are produced, particularly in areas where the monsoons have been 

good, they should provide for cold storage by giving them more loans and encouraging public-

private partnership, and see that the vegetables and food items are stored and then given out 

when there is a shortage of food. Then, there are monsoons and floods; this is a continuous 

process in the country. Even though this cannot be solved immediately, there should be some 

solution, that is, they must concentrate on improving the irrigation system at the national level. 
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Now, just as we are giving top priority to power, construction of roads, the next priority should 

be irrigation. If we give priority to irrigation, whenever there are floods, water will not flow out to 

the sea; it would be actually stored to be used again for cultivation. Similarly, when there is a 

drought, this water could be utilised.  

The next priority should be irrigation. Whenever there is a flood, water should not go to sea.  

It should be stored for cultivation so that this water could be utilised  when there is drought.  

When the flood will come again, it will not damage the crops; water will be stored in reservoirs. In 

conclusion, I would like to say that even though we have succeeded to bring down the inflation 

from 12 per cent to zero per cent in one year, again, it has now become 1.3 per cent.  

Foodgrains and vegetables prices have gone up to 13 per cent, 14 per cent or 21 per cent. It is 

quite possible for the Government to control the prices with all remedial measures and future 

planning, and also help the people who are suffering.  You must have the planning, at least, for 

future one or two years in a very scientific way.  

Ǜी राजनीित Ģसाद : उपसभाÁय© जी, आपने मुझे इस िवषय पर बोलने का अवसर िदया, इसके िलए 

धÂयवाद। मȅ यहा ंइसिलए खड़ा हुआ हंू तािक मȅ अपनी पाटȓ की तरफ से महंगाई के िखलाफ पुरज़ोर िवरोध 

Ģकट कर सकंू।   

 उपसभाÁय© जी, हम समाजवादी आंदोलन से आते हȅ और हम लोगȗ ने नारा िदया है – “रोको महंगाई, 

बाधंो दाम, नहȒ तो होगा च¯का जाम”, यह हम समाजवादी लोगȗ की मागं है। हमारी दूसरी मागं है – “महंगाई 

जो रोक न सके, वह सरकार िनकÇमी है, जो सरकार िनकÇमी है, वह सरकार बदलनी है।” अभी हमारे एक 

िमĝ बता रहे थे िक आप सरकार नहȒ बदल सकते, ¯यȗिक अभी साढ़े चार साल बाकी हȅ। मȅ उनको बताना 

चाहता हंू िक साढ़े चार साल नहȒ, केवल चार साल और दो महीने बाकी हȅ। यह जो सरकार आती है और जो 

सरकार जाती है, अगर आप महंगाई को नहȒ रोकȂ गे, तो सरकार को जाने मȂ ¶यादा समय नहȒ लगेगा। मुझे 

याद है िक जब जनता पाटȓ की सरकार थी, तो Ãयाज का दाम बढ़ गया था और Ãयाज का दाम बढ़ने की वजह 

से हमारी सरकार चली गई। यहा ंतो हर चीज का दाम बढ़ गया है, केवल आदमी का दाम घट गया है। आदमी 

का दाम कम हो गया है, बाकी सभी चीजȗ के दाम बढ़ गए हȅ। अभी हमने हाल ही मȂ सुना िक पानी का भी दाम 

बढ़ गया है। हमने यहा ंएक ĢÌन पूछा था िक ¯या पानी के िलए मंुबई मȂ लड़ाई हो रही है, तो उन लोगȗ ने कहा 

िक यह Îटेट का सÅजै¯ट है। हमको लगता है िक आने वाले िदनȗ मȂ हवा के िलए भी परमीशन लेनी होगी और 

उसका भी दाम लगेगा।   

 उपसभाÁय© जी, इस देश मȂ जहा ं77 फीसदी आदिमयȗ को रोज 20 Ǘपए िमलते हȅ, वहा ंपर अगर आप 

गुड़ की कीमत को बढ़ा दȂगे, तो कैसे काम चलेगा? हम लोग देहात मȂ जाते हȅ, तो एक लोटा पानी िमलता है 

और उसके साथ थोड़ा सा गुड़ िमलता है, तािक आप गुड़ के साथ पानी पीिजए, लेिकन यह “कबीरदास की 

उÊटी बानी, बरसे कÇबल, भीगे पानी” वाली बात हो रही है िक चीनी का दाम कम है और गुड़ का दाम ¶यादा 

है। यह कमाल का देश है। िफर हमारे यहा ंके जो कृिष मंĝी हȅ, वे गुड़ के दाम को आगे बढ़ा रहे हȅ और चीनी के 

दाम को कम कर रहे हȅ। चीनी का दाम, गुड़ के दाम से कम हो रहा है, यानी गुड़ का दाम 50 Ǘपए िकलो और 
चीनी का दाम 40 Ǘपए िकलो हो रहा है। 
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 उपसभाÁय© जी, इस देश मȂ महंगाई है और कलराज िमǛ जी को यह िवषय यहा ंउठाने के िलए मȅ 

धÂयवाद देना चाहता हंू, लेिकन उÂहȗने आंकड़ा बहुत ¶यादा बताया।  ȋहदुÎतान के जो 77 फीसदी लोग हȅ, 

उनको आंकड़े से कोई मतलब नहȒ है, GDP िकतनी बढ़ी,  GDP िकतनी कम हुई, इससे उन लोगȗ को कोई 

मतलब नहȒ है। आपको अगर यह फď है िक हम जीत गए हȅ और बहुत अ´छी तरह से जीते हȅ, तो यकीनन 

आप हार जाएंगे, बहुत अ´छी तरह से हार जाएगें, महंगाई आपको छोड़ने वाली नहȒ है। वैसे महंगाई िकसी को 

छोड़ने वाली नहȒ है, महंगाई ने हमको भी नहȒ छोड़ा। जब जयĢकाश जी की जनता पाटȓ की सरकार आई, तो 

महंगाई उसको भी ले डूबी। इसिलए इस देश मȂ महंगाई एक बहुत बड़ी चीज है। आज हर चीज का दाम बढ़ 

गया है - आल ूका दाम बढ़ गया है, Ãयाज का दाम बढ़ गया है, आटे का दाम बढ़ गया है, सूजी का दाम बढ़ 

गया है, हर चीज का दाम बढ़ गया है, लेिकन हमारी जो आमदनी है, हम यह नहȒ कहते िक हमारी फीस बढ़ा 

दीिजए। हम तो वकील थे, हमȂ पता ही नहȒ लगता था िक िकसने िकतना पैसा िदया, िकसी ने पाचं सौ Ǘपए 

िदए, िकसी ने चार सौ Ǘपए िदए, पता ही नहȒ लगता था। यहा ंभी पता नहȒ लगता है िक महंगाई ¯या है, 

लेिकन गावं मȂ लोगȗ को सÅजी नहȒ िमलती है। आपका जो िमड-डे मील ĢोĐाम है, उसमȂ गावं मȂ जाकर देख 

लीिजए, वहा ंिखचड़ी मȂ रंग िदया जाता है, उसमȂ दाल नहȒ होता है। महंगाई का यह असर है िक िखचड़ी मȂ 

पीला रंग िदया जाता है। उसमȂ दाल नहȒ होता है। यह एक गंभीर मामला है, इसिलए मȅ इस गंभीर मामले के 

बारे मȂ आपसे िनवदेन कǗंगा िक महंगाई पर जǘर रोक लगनी चािहए। सर, महंगाई एक जबद«Îत चीज है, “न 

संभलोगे तो िमट जाओगे ये िहÂदुÎता ंवाले िक तुÇहारी दाÎता ंभी न होगी दाÎतानȗ मȂ”, अगर गरीबȗ का असर 

आपको लगेगा, तो सरकार आपकी नहȒ चलेगी। यह सरकार पाचं वष« तक नहȒ चलने वाली है, यहा ंआंदोलन 

होने वाला है। सब लोग िमल जाएगें और महंगाई के िखलाफ आंदोलन होगा और िफर आपका साढ़े चाल साल 
और पाचं साल सब िदवाÎवÃन हो जाएगा।   

उपसभाÁय© (Ģो. पी.जे. कुिरयन) : कृपया आप समाÃत कीिजए।  

Ǜी राजनीित Ģसाद : मȅ आपसे िनवेदन करता हँू िक महंगाई पर रोक लगाइए। मȅने आपके बारे मȂ सुना है 

िक आप बहुत ए¯सपट« आदमी हȅ और अ´छे आदमी हȅ, इसिलए मेरा आपसे िनवेदन है िक महंगाई पर रोक 

लगाइए और गरीबȗ को राहत दीिजए। गरीबȗ को माओवादी और न¯सलाइट बनने से रोिकए। इÂहȒ शÅदȗ के 
साथ मȅ अपनी बात समाÃत करता हँू। धÂयवाद।   

Ǜी मंगल िकसन (उड़ीसा) : महोदय, आज़ादी के 62 साल बाद आज महंगाई पर चचɕ हो रही है। 

आज़ादी के बाद एक राÍĘ को संपूण« ǘप से िनमɕण करने के िलए 62 साल का समय िदया, मगर हम लोगȗ ने 

आज तक आम जनता के िलए चावल, गेहंू, आटा, साग-सÅजी, दाल और खाने का तेल पहंुचा नहȒ पा रहे हȅ। 

इसके िलए सरकार को सोचना चािहए। महोदय, industrial product के िलए हर साल ¶यादा माĝा मȂ पूंजी 

िनवेश िकया जा रहा है। मगर पं. जवाहर लाल नेहǘ के बाद जो mega irrigation project, medium 

irrigation project और minor irrigation project को समय-समय पर भारत सरकार सेÂĘल Ģोजे¯ट के ǘप 

मȂ लेती थी और मेगा Ģोजे¯ट के जिरए िकसानȗ को इिरगेशन के जिरए पानी देती थी, िजसके चलते आज कम 

से कम पचास Ģितशन जनसं°या कुछ खाǏाÂन खाने के िलए अ´छे से पा रहे हȅ और पचास Ģितशत जनसं°या 

अभी starvation-like condition मȂ जी रही है। Irrigation subject एक State subject है। मगर जैसे without 

water, there is no question of fish farming.  Like that, without irrigation, there is no question of 

farming. महंगाई तो बढ़ेगी और population भी बढ़ेगी, मगर इनके खाने-पीने का जुगाड़ करने के िलए जो 

जमीन है, उस जमीन का जो एिरया है, it cannot be increased. यह िहÂदुÎतान का िजतना जमीन है, उतना 
ही रहेगा। इसीिलए जो 70 परसȂट average  ज़मीन  rainfed  है,  उसको  सरकार  irrigation  की  facility  दे। 
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 Without taking any tax, water tax, farmers should be given the irrigation facilities. जब तक आप 

यह नहȒ करȂगे, तब तक हर साल पाȌलयामȂट मȂ महंगाई पर चचɕ होगी।  िफर आप बोलȂगे िक इस साल मौसम 

अ´छा नहȒ हुआ, एĐीकÊचरल Ģोड¯¹स कम हुए, इसिलए महंगाई हो रही है।  कभी आप बोलȂगे िक महंगाई 

को कंĘोल करने के िलए रा¶य सरकारȂ भारत सरकार के साथ सहयोग नहȒ करती हȅ, इसिलए महंगाई बढ़ 

रही है।  कभी बोलȂगे िक वायदा बाज़ार के चलते hoarding हो रही है, इसिलए महंगाई बढ़ रही है।  कभी 

बोलȂगे िक हम लोगȗ की जो गवन«मȂट मशीनरी है, that Government machinery is not able to control the 

blackmarketers. ये कारण आप िगनाएगें, मगर ये कारण तो 50 परसȂट ही िजÇमेदार हȅ।  जब तक आप 100 

परसȂट secure irrigation facility हर Îटेट को, ȋहदुÎतान की हर इंच ज़मीन को नहȒ देते हȅ, तब तक महंगाई 

बढ़ती रहेगी और फूड शॉटȃज होती रहेगी।  

[MR. DEPUTY CHAIRMAN in the Chair] 

इसिलए मȅ भारत सरकार से िनवेदन करता हंू िक for the incomplete mega irrigation projects and 

the medium irrigation projects, which are pending at the State level, the Central Government 

should come forward and ensure hundred per cent funding to complete all these incomplete 

projects, and, it should also provide hundred per cent irrigation facilities throughout the country.  

Then only, this problem may be solved.  Otherwise, we will continue to discuss it again and 

again, and, perhaps, will not find any solution. (Time-bell rings) और हम लोग िवशेषकर जो बोलते 

हȅ “आम आदमी के साथ”, तो ¯या हम “आम आदमी के साथ” हȅ? Fifty per cent of the aam aadmi is now 

in half-starved condition.  Sir, if the Government does not make any provision and does not give 

them hundred per cent support, there may be anarchy in the country.   

Ǜी उपसभापित : िकसन जी, समाÃत कीिजए।  

Ǜी मंगल िकसन : जैसा अभी राजनीित Ģसाद जी बोल रहे थे िक आम आदमी फूड के िलए लड़ाई लड़ने 

के िलए घर से िनकलȂगे और देश unruly हो सकता है, इसिलए the Government should provide hundred 

per cent irrigation facilities to the farmers of the country.  Thank you.  

MR. DEPUTY CHAIRMAN: Shri Barun Mukherji. (Interruptions)  

डा. (Ǜीमती) नजमा ए. हेपतुƥा : सर, फाइनȂस िमिनÎटर आ रहे हȅ या नहȒ आ रहे हȅ?  

Ǜी उपसभापित : फाइनȂस िमिनÎटर ¯यȗ आएगें?  

डा. (Ǜीमती) नजमा ए. हेपतुƥा : ¯यȗ नहȒ आएगें? उनको भी महंगाई की इस बहस का जवाब देना 

चािहए।   

DR. BARUN MUKHERJI (West Bengal): Mr. Deputy Chairman, Sir, it is a matter of great 

concern not only due to the fact that the prices are steadily rising but also due to the fact that the 

Government is quite indifferent about it.  We are at a loss to think as to what is going on.  Some 

of the earlier speakers have already said that it is for the third time that we are discussing the 

same issue, namely, price rise, during the second  term  of  the  UPA  Government.  Periodically, 
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this is coming up, we are discussing it and the same stereotyped answer is coming but the 

problem remains the same.  Not only it remains the same but it is also becoming acute day-by-

day.  It is really a matter of great concern for the whole nation. If the Government is concerned 

for the people, we expect them to tackle this crisis on war footing.  We may prosper in many 

ways.  We may feel proud saying that the GDP is improving and all these things.  But when it 

comes to the essential commodities, prices are rising steadily.  Starting from salt to sugar, from 

rice to pulses, prices of every thing are rising.  We are gradually having the impression that the 

Government is not very serious about it, and that really is a matter of concern. It has been 

repeatedly demanded, particularly from the Opposition parties, that the forward trading should 

be banned. But, it has not been banned, and no categorical answer is coming as to why it has 

not been banned. 

We have analysed that these profiteers, hoarders, the people engaged in forward trading, 

they are causing the serious price rise. But the Government is reluctant to ban it.  We are 

seriously raising this issue again and we want a very categorical answer as to why it has not been 

done.  If the Government has some other answer to overcome it, we would not have raised this 

point.  But we find that the basic reason is not being taken care of.  Moreover, no action has 

been taken against the profiteers.  When the recent potato crisis was there, we found that tons 

of potatoes were stored safely under the care of some hoarders.  Then, the Government came 

with the plea that they did not have adequate law in their hands to take out all those potatoes 

from the godowns and all these things.  There are so many excuses.  There may be some 

genuine reasons also.  But apparently it seems that we are bowing down to the nature.  We are 

taking the name of the droughts or the floods or inadequate monsoon. But the point comes is, if 

these adverse circumstances continue, what would be the fate of the people?  We are bowing 

down to the nature. We don’t have the power to overcome nature’s adversities.  Sir, the other 

day, we noted that the hon. Finance Minister also stated that to overcome the problem, the PDS 

has to be strengthened.  May I ask the hon. Minister what steps have been taken?  Our hon. 

Agriculture, Food and Supply Minister is here.  Everything is in his hands.  So, what steps have 

been taken to strengthen the PDS?  The artificial barrier between BPL and APL should also go.  

The Government must come forward to give more subsidies, particularly for these food items 

and other essential items.  If necessary, even half of the total Budget should be spent for 

protection of the millions of hungry people. (Time-bell rings)  So, all we say is, not only the price 

rise is a matter of concern, but we also find that the Government is indifferent about it.  So, they 

must show that they want to address the problem.  They have got the mandate of the people.  

They have come to power for the second time.  But they must justify it.  The people’s demand 
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is that they must have their salt; they must have their water; they must have their rice; they must 

have their food.  But nothing is being supplied.  Is it not betrayal to the people?  Once more, we 

have participated in the debate.  I find that it is an ongoing process.  But please don’t make it an 

ongoing process.  Please come out with positive assurances, and not only assurance, but 

positive actions also so that the prices can immediately be controlled. Thank you. 

MR. DEPUTY CHAIRMAN: Shri Bharatkumar Raut, you have got 4-5 minutes.          

Ǜी भारतकुमार राऊत (महाराÍĘ) : उपसभापित महोदय, वैसे तो मȅ अंĐेजी मȂ अपने िवचार Ëयƪ करता 

हंू लेिकन आज मȅ िहÂदी की सहायता ले रहा हंू।  ¯यȗिक आज का िवषय है — महंगाई, यह महंगाई िवषय ऐसे 

आम आदमी का है िजसका िदल सȂसे¯स बढ़ने से उछलता नहȒ और जी0डी0पी0 Đोथ के बड़े-बड़े आंकड़े 

उसके िलए कोई मायना नहȒ रखते।  ऐसे िवषय पर मुझे बोलना है।  मुझे लगता है िक मȅ आिखरी वƪा हंू, बहुत 

सारे मुǈे तो आ चुके हȅ, मुझे िसफ«  दो-तीन सवाल आपूȌत मंĝी से पूछने हȅ।  ¯या आपने यह देखा है िक िजन 

चीजȗ के दाम माकȃ ट मȂ बढ़े हȅ,  मसूैरा रेƿी जी ने आपको पूरा िहसाब िदया िक उनका जो उ¾पादक है उसे 

िकतना भाव िमलता है।  आज भी आल ूका उ¾पादन करने वाले जो लोग हȅ, उÂहȗने िजतना इनपुट िदया उतना 

भी उनको िरटन« नहȒ िमल रहा है और आज आल ूके दाम ऐसे हो गए िक िबना आल ूके सÅजी बनने लगी है।  

उपसभापित महोदय, एक दूसरी बात यह है िक एक तरफ हम बोल रहे हȅ िक एसȂिशयल कमॉिडटीज महंगी 

होती जा रही हȅ।  मंĝी जी ने पहले कहा था िक यह दाम तो अगले तीन-चार महीनȗ मȂ बढ़ने वाले हȅ।  एक तरफ 

एसȂिशयल कमॉिडटीज के दाम बढ़ते हȅ, दूसरी जगह बड़ी-बड़ी कार, बड़े-बड़े टी0वी0 सै¹स, कॉÎमेिटक 

पाउडर, टूथ पेÎट जैसी चीजȂ जो ऊंचे लोगȗ की वÎतुए ंहȅ, उनके दाम कम होते जा रहे हȅ, ¯यȗिक वे बड़े-बड़े 

एडवटɕइजमȂट टी0वी0 पर देते हȅ तथा उनके कम दामȗ की एडवटɕइजमȂट टी0वी0 पर दीखती है।  हम टूथ 

पेÎट खाकर िजÂदा नहȒ रह सकते, हम कॉÎमेिटक पाउडर खा नहȒ सकते, लेिकन उनके दाम आप घटाते जा 

रहे हȅ।  यह आपकी ¯या पॉिलसी है?  मुझे लगता है िक यह जो एसȂिशयल कमॉिडटीज की मूÊय वृȎǉ हो रही 

है, यह मनै मेड है, यह नैसȌगक कृपा से नहȒ हुई है।  कृिष मंĝी महाराÍĘ से आते हȅ, महाराÍĘ मȂ 1995 से 1999 

तक िशव सेना और भाजपा का शासन था।  उस समय मंĝालय के सामने एक बड़ा बोड« लगाया गया था और 

उस पर पाचं एसȂिशयल कमॉिडटीज के दाम िलखे गए थे और साढ़े चार साल वही के वही दाम रहे, उसमȂ एक 

पैसे की वृȎǉ नहȒ हुई।  इसका मतलब यह है िक अगर आपकी Ģशासन पर कमाडं है, अगर आपकी नीित साफ 

है और अगर वहा ंपर ĘासंिपरȂसी है तो भाव बढ़ नहȒ सकते। मुझे लगता है िक यही Ģयोग अब आप और रा¶य 

सरकारȗ मȂ ¯यȗ नहȒ करते, ¯यȗ नहȒ ऐसे बोड« लगाते िक यह-यह दाम हȅ और ये इतने साल तक कायम रहȂगे। 

उसके िलए एक नीित की आवÌयकता है।  

 उपसभापित महोदय, ¶यादा नहȒ बोलूंगा लेिकन  मȅ अरबन पुअर के बारे मȂ थोड़ी सी बात करना चाहता 

हंू, मȅ मुÇबई से आता हंू, हमारे आसपास की तीन फेिमलीज का सवȃ िकया गया।  एक फेिमली है, िजसमȂ पित 

बी0एम0सी0 — मुÇबई ÇयिूनÎपल कापȘरेशन मȂ लोअर िडिवजनल ¯लक«  है, उसकी वाइफ हाउस वाइफ है, 

उनके दो Îकूल गोइंग ब´चे हȅ।  उनकी मािसक आमदनी 18 हजार Ǘपए है।  इस 18 हजार Ǘपए मȂ उनकी जो 

Đोसरी का खचɕ है वह 15 हजार Ǘपया है।  दूसरी ÃलÇबर की फेिमली है, उसकी वाइफ मेड सवȄट है, उसकी 

मािसक आमदनी 8 हजार Ǘपए है।  उसकी Đोसरी का िबल 6 हजार Ǘपए है।  जो तीसरी फेिमली है वह हमारी 
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िबȏÊडग का िस¯योिरटी गाड« है, उसकी वाइफ सफाई वक« र है।  उनकी आमदनी 6 हजार Ǘपया है।  उनकी 

Đोसरी का खचɕ 5 हजार Ǘपया है।  अगर इतना खचɕ हो रहा है तो उसके आगे उसकी हाऊȋसग है, उसका 

इलेȎ¯Ęिसटी िबल है, उनके ब´चȗ की पढ़ाई है, उनका ¯लोȋदग है, उनका कÇयȋूटग का खचɕ है, तो इस तरह 

से यह एक गरीब आदमी कहा ंसे ȋजदा रहेÕा?  ¯या सरकार ने सोचा है िक यह गरीब आदमी, आम आदमी 

िजसकी आप बातȂ करते रहो, यह कैसे िजÂदा रहने वाला है?  आप बोल रहे हȅ यकायक बािरश हुई, इसिलए 

आपके पास अनाज नहȒ है इसिलए अनाज के दाम बढ़ रहे हȅ, जो सही नहȒ है।  आप महाराÍĘ से आते हो।  मȅ 

महाराÍĘ की एक बात आपको बतलाना चाहता हंू िक महाराÍĘ मȂ जो कोआपरेिटव शुगर फै¯Ęीज हȅ, जो 

आजकल साइड िबजनेस करके शराब बनाते थे, इसमȂ से कई शुगर इ½डÎĘीज को आपने चावल, गेहंू, बाजरा 

और ¶वार से िलकॅर Ģोड¯शन के लाइसȂस दे रखे हȅ।  लोगȗ को खाने के िलए अनाज नहȒ, लेिकन िलकॅर 

बनाने के िलए, शराब बनाने के िलए इस सरकार के पास उनको लाइसȂस देने की नीित है।  

िसफ«  लाइसȂस देकर ही चुप नहȒ बठेै, उÂहȗने सरकार की पूंजी से, रा¶य सरकार की ितजोरी से, उनको 

सबिसडी दी है। कृिष मंĝी जी िजस प© से आते हȅ, उस प© के जो लोग हȅ, उनकी जो सहयोगी पाटȓ है, वे 

सहयोगी पाटȓ के लोग ¯या कर रहे हȅ ? आप हमȂ िसखा रहे हȅ, आप लोगȗ को बोल रहे हȅ। आपकी पाटȓ के जो 

लोग हȅ, जो धान है, उस धान से शराब पीने का आप लाइसȂस दे रहे हȅ, ऐसा िकतने िदन चलेगा?  ..(समय की 

घंटी).. यह नहȒ चलेगा । महंगाई मार देगी। महंगाई पहले हमȂ मार रही है, उसके बाद मȂ सरकार को मारेगी, 

यह मȅ जǘर कहना चाहता हंू। यह िसफ«  एक िस±नल है। यह िसफ«  एक वाȍनग है। अगर यह सरकार ऐसे ही 

चलती रहेगी, तो जैसा मेरे सहयोगी ने कहा, वैसे ही जनता सड़कȗ पर आएगी और जब जनता राÎते पर 

आएगी, तब जनता कहेगी िक ȋसहासन खाली करो। वह ऐसा नारा देगी ।  यह िदन नहȒ आना चािहए। इसिलए 

आज ही माननीय मंĝी जी को कुछ कदम उठाने की जǘरत है। मȅ इतनी ही िवनती करता हंू और मȅ अपनी बात 

समाÃत करता हंू। धÂयवाद।  

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD 

AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): Mr. Deputy Chairman, Sir, I have been 

carefully listening the discussion in the House regarding rise in the price of essential 

commodities. I would like to share the concerns of all the hon. Members because this particular 

subject is a subject which is affecting practically each and every household of this country and, 

particularly, the vulnerable sections of the country. Middle classes of this country have to face a 

very serious situation. It is true that we have discussed this subject in the month of August and it 

is also true that there is no remarkable change in the situation. I recollect, in the discussion in 

August, in my reply, I had explained what was the ground level situation, what steps had been 

taken and for how long this situation will continue. Of course, when I tried to take the House into 

confidence and, through the House, the people of India, I tried to put a proper picture before 

them. I have seen that there are some allegations against me that because of my statements, 

certain things are happening and I don’t want to hide. I have definitely tried to tell the truth to the 

countrymen because I was quite convinced that this type of situation will continue for such and 

such period. The issue is not restricted to prices of essentiall  commodities.  I  recollect, in  my  
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young days, I was in the Congress Party. And, the Working Committee of the Congress Party in 

1960s took a decision that nationalisation of foodgrains failed. That was a major decision. 

Practically, within three months’ time, the Party took another decision and withdrew from that 

decision because the Government and the Party realised that it was not a subject which the 

Government or the Government machinery or officers would control and implement very 

effectively to protect the interests of public. Here, if we have to resolve this issue, we have to 

take a long-term approach. We have to take an approach which can take corrective measures 

immediately.   

For long term, in a country like India, it is the responsibility of all of us to see how we will be 

able to improve our production of agricultural goods and the productivity from each and every 

inch of land.  We have to give it a topmost priority.  Pundit Jawaharlal Nehru had said once: 

“Everything can wait but not agriculture.”  It is a huge country.  We have six per cent land of the 

world; we have three per cent water of the world, but we have to feed 17 per cent population of 

the world!  So, feeding 17 per cent population of the world, with such limited resources, is  

not easy unless and until we are ready to make, we are prepared to make substantial investment 

in the agriculture sector, whether it is irrigation, whether it is other facilities or whether it is  

cold chains, and save the post-harvest losses to reserve providing sufficient market  

facilities.  

Some of the decisions were definitely taken in the last few years.  When the UPA first took 

the responsibility to protect the interest of this country, in our programme, it was announced that 

such and such steps we are going to take in the area of agriculture and we would like to change 

the overall approach in agriculture; balance of trade also we would like to change.  The overall 

investment pattern which was not giving justice to this sector has also been changed and tried to 

improve.  Credit system has been improved.  I recollect that in the year 2005-06, the total 

agricultural credit which was provided in this country was Rs.86,000 crores, crop loan, has been 

enhanced to Rs.3,01,000 crores this year.  Interest - it has always been a normal discussion in 

the villages that if anybody wants to buy a small car, the credit is available or the money is 

available in some financial institution @ 8-9 per cent whereas the crop loan in this country is 

available @ 12 per cent.  In Indian region, certain decision has been taken to reduce that  

from 12 per cent to certain percentage.  Similar programme has been taken in hand and the 

House is fully aware that in the last Budget, the hon. Finance Minister has announced reducing 

the rate of interest, for crop loans, from eight to seven per cent, and those who were ready  

to pay regularly, they will charge six per cent.  So, practically, we have come down from  

12 per cent to 6 per cent.  Of course, this is the precondition that regular payment should be 

there. 
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 One of the points raised here by one of the hon. Members was that we should try to 

provide substantial money for irrigation purposes.  It is true that 60 per cent of our agriculture is 

rain fed.  It depends on uncertainty of monsoon, and unless and until we try to bring more 

irrigation percentage in the country, to resolve the question of food security is not that simple. 

So, a special programme has been taken up in this country, that is, the Accelerated Irrigation 

Benefit Programme (AIBP).  Thousands of projects were taken up by the State Governments.  

But for years together, they are incomplete.  So, the Government of India took a decision to 

provide a special assistance to the States where they are in a position to complete these projects 

within two to three years.  And, practically, every year, we are enhancing the budgetary  

provision for that purpose.  The intention behind it is to improve the agriculture production and 

productivity, and make available sufficient foodgrains in this country.  There are other schemes 

for which also a lot of monetary provision has been made.  I recollect that on 17th May, 2006-07, 

I called the Chief Ministers’ meeting and this particular subject was discussed practically for the 

whole day.  For the first time, in the last forty or fifty years, an exclusive meeting of the Chief 

Ministers was called to discuss the problem of agriculture.  It was decided in that meeting to 

provide Rs.25,000 crores and to introduce a new scheme, namely, the Rashtriya Krishi Vikas 

Yojana, where flexibility has been provided to the State Governments, and the State 

Governments, as per their requirements, can take up schemes in their respective States which 

will be useful to enhance agricultural production, particularly, foodgrains and other items, and 

productivity.  We are implementing that Scheme for the last two or three years.    

 Another major decision was taken to improve the National Food Security Mission.  An 

amount of Rs.5,000 crores has been provided.  It was planned to enhance the wheat and  

pulses production by 20 million tonnes by 2011.  The implementation of the Scheme is also doing 

quite well and I must say that most of the States are cooperating extremely well, and that is the 

reason why both the decisions are definitely going to show some results from some time now.  

So, one way our approach is to improve production and productivity, and make foodgrains 

available.    

 Another area where we have to take a lot of interest is the Public Distribution System or to 

make foodgrains available in the market.  In the Public Distribution System, which we have 

accepted in this country for years together, there was a change in the approach when the NDA 

Government took the responsibility to run the Government.  The change was a slightly different.  

The change was to give more weightage to the targeted sections of the society which are really 

the poorest of the poor.  A decision was taken that 35 kilograms of wheat and rice should be 

provided to all the BPL families throughout India.  Another new scheme has been introduced, 

namely, Antyodaya Anna Yojana.  Those who come under the Antyodaya Anna Yojana are also 
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eligible to get 35 kilograms of wheat and rice per family per month, and the price, which was 

fixed in 2002, is Rs.2 per kilogram of wheat and Rs.3 per kilogram of rice.  Till today, the same 

price pattern has been there.  We have not changed that, though the minimum support price for 

wheat and rice has been substantially hiked.  But this section of the society are, for years 

together and even today, getting 35 kilograms of rice and wheat at this particular price. So, we 

have the PDS and the AAY.  There are about six crore families, that is, 30 crores of people, of 

this country, who have taken full advantage of these schemes.  Another decision was taken by 

this Government to introduce a new category, called, the APL, that is, Above Poverty Line.  

Now, the people of this category are also entitled to get the foodgrains under the PDS.  But it 

depends on availability.  In the last few years, 10-12 kgs. of wheat and rice have been provided 

to the APL category.  There is an exception to the States of the North-East, Jammu and 

Kashmir, hilly States, Andaman and Nicobar Islands and Lakshadweep, where we are even 

supplying 35 kgs. for the APL category.  But the other States are getting around 10-11 kgs per 

family per month.  And, if the availability improves, then, the Government will, happily, take a 

decision to enhance this quantity as well.  Along with these, our effort is also to see to it that 

there is availability in the local market.   

Now, there are a number of families who do not want to go to ration shops.  They are not 

generally dependent on the Public Distribution System of the Government.  They prefer to buy in 

open market.  For the sake of that section, it is also our responsibility to see how the foodgrains 

are made available in local markets.  As I said, the availability can be met from production within 

our country.  But, if there is shortfall, a pragmatic decision has been taken on a number of 

occasions to allow imports liberally.  But when we allow imports liberally, we also try to take care 

that domestic farmers are not affected.  In the last, practically, ten years, we have been 

importing pulses.  When we look at the position of the total production of pulses and the total 

demand of pulses of this country, there is a gap by about 4 million tonnes.  So, unless and until, 

we allow imports to meet the shortfall of 4 million tonnes of pulses, the availability will not be 

there, and the price of pulses will not be under control.  So, we do import them.  There was a 

criticism as to why this Government is allowing import of edible oil.  This decision has not been 

taken today.  This practice has been going on for a number of years.  I have not got the details 

with me now.  But I can collect the information and give it to the House.  But, for years together, 

we have been importing palm oil from Indonesia and Malaysia, and ensuring availability of edible 

oil in this country.  So, edible oil and pulses are two items which are generally imported because 

there is shortage.  The reasons are manifold.  I will also go into some specific details about other 

individual commodities.  A number of issues have been raised here.  I will, definitely, go into 

each and every item.  Prior to that, I will try to bring out the broad thrust of the measures which 
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have been taken in the last few months to improve availability.  We have been encouraging 

imports, as I said, and discouraging exports.  

From the last one year, we have totally banned rice export, other than Basmati. We have 

banned wheat export. We have banned, except one or two small items which are required for 

Indian community, particularly in the Gulf, edible oils from our side. So, we have now totally 

banned a number of items. And, there are a number of items where we have practically removed 

100 per cent duty. We have done it because we want availability should be there in the country. 

To ensure that the vulnerable sections of the country are protected, the Government of India has 

given considerable support to the Public Distribution System. An extremely important step in this 

direction has been to keep the Central issue price constant since the year 2002. We have two 

prices. One is acquisition price from farmer. The second is the issue price for the public 

distribution. These are two prices, and practically, the issue price is constant for years together. 

But, the acquisition prices have been increasing. That has been enhanced. The Minimum 

Support Price in the last five years has been enhanced by practically up to 70 to 80 per cent. At 

the same time, thanks to the record production of last year, the Government procured a record 

58.53 million tonnes of food grains, i.e., 33.30 million tonnes of rice and 25.23 million tonnes of 

wheat this year. As a result, the Central Pool Stock of wheat as on 1st November, 2009 was 

266.88 lakh tonnes. In 2009-10, the quantity of 129 lakh tonnes of rice has been procured till first 

of December. I have briefed the House while this year we are expecting less rice production 

because of the drought situation in certain States, but still Punjab, Haryana, parts of the Western 

U.P., these Governments have taken tremendous efforts to save their paddy crop this year. The 

Government of India has also supported them. We have provided them diesel subsidy. We have 

provided them additional power and because of this, they could save their crop and that is why, 

at least, these two States or three States have definitely saved their paddy crop. That is why our 

paddy procurement, which has been started from practically two months, is quite good and, as 

compared to last year, till today, our procurement is a little higher. But, I don’t expect similar 

situation all over India because there are a number of other States which have been affected. 

Modification has been made to the order issued under the Essential Commodities Act to provide 

powers to the States to fix and enforce the stock limit for several essential commodities. So, 

these are some of the quick decisions which have been taken.   

Sir, the hon. Members would recall that in the last Session of the House, we had discussed 

the situation arising because of poor monsoon that we experienced last year. Since then, we 

have received full information about the monsoon of the current year. The monsoon has ended 

with overall shortage of 23 per cent. It is reported  that  it  has  been  the  worst  monsoon since 
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1972. The State Governments have declared 316 districts in 13 States, namely, Assam, Himachal 

Pradesh, Jharkhand, Manipur, Nagaland, Orissa, Uttar Pradesh, Bihar, Karnataka, Madhya 

Pradesh, Maharashtra, Rajasthan and Andhra Pradesh to be drought affected or scarcity or 

drought-like conditions. So, in 316 districts of the 13 States, the State Governments have 

declared the drought. Subsequently, States like Karnataka, Maharashtra and Andhra Pradesh, 

lost a lot of their crops in the post-monsoon period. Commodities like sugarcane, rice, potato 

and onion were affected.  

I am not aware of what exactly has happened when a point was raised here by the hon. 

Member, Smt. Jaya Bachchan, that when she was coming from Nasik to Mumbai, on the way 

she has seen two-truckloads of onion was thrown away. Definitely, I would inquire into it. But, I 

am fully aware that in that particular belt, because of the excessive rains, sizeable onion crop 

has been practically rotten; and, that is why, the farmer might have tried to remove that and 

dispose it of somewhere. That might be the reason, but, definitely I would go and try to collect 

the information from the State Government.   

Sir, the adverse climatic conditions have been coupled with the high prices of certain 

commodities in the international market. These two factors taken together have considerably 

restricted the capacity of the Government to take remedial measures; and, at the same time, on 

account of the steps taken to promote growth and employment, the economy has continued to 

grow. The targeted scheme like NREGA has also helped to improve the income of the rural poor. 

And, all this has led to increase demand of the essential commodities. Hon. Member, Shri 

Sharad Joshi, has raised this particular subject. He said that because of a number of 

Government schemes, now the purchasing power of the rural areas has definitely been improved 

and that is why there is more demand. He also said that the country is facing a little  

different situation from region to region. In villages, the situation is different. Our people from 

villages want better price to their products and in urban areas the prices should be proper, at a 

particular level. So, there is a sort of contradictory situation in what he says and I entirely agree 

with him.  

While I go into the details about the specific scenario regarding inflation of the essential 

commodities today, I would like a fact to be kept as a backdrop in mind. The annual rate of 

inflation in food articles is currently 17.5 per cent. This is a matter of great concern. Although, the 

annual rate of inflation based on monthly WPI stood at a low level of 1.34 per cent for the month 

of October, 2009, the high inflation in food articles is certainly disturbing. I do not deny that, we 

accept that. We are quite serious about that.  Though there has been an increase in the total 

foodgrains production in 2008-09, the production of some of the items, say, some varieties of 

pulses is low. Sugar has been altogether different. The first advance estimated production of 
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major agricultural crops in 2009-10 for kharif would be 96.53 million tonnes, which is lower than 

the first  advance estimate of last year, which was expected to be 115 million tonnes. So, 

practically, we are coming down from 115 to 96.   

India is not self-sufficient in some of the agricultural commodities, as I said, particularly, 

edible oil and pulses. That is why, I said that we have no choice but to import. But, 

simultaneously, certain important decisions have been taken by the Government of India to 

provide a better price to the farmer. For instance, the Minimum Support Price for wheat has 

been increased from Rs.640 per quintal in 2004 to Rs.1,100 per quintal this year. If the minimum 

support price has gone up from Rs. 642 to Rs. 1,100 definitely, there will be some impact in the 

price front in the open market.  It is not possible to get or make available that wheat at the same 

price which was there around one year or two years or three years back.   

Similar is the case with paddy.  Now, for the common variety of paddy, the minimum 

support price has been increased from Rs. 560, per quintal, to Rs. 1000 in the year 2009.  That 

means, in percentage terms, the MSP of wheat has been increased by 72 per cent, and paddy, 

by 79 per cent.  So, if the paddy price has been enhanced by 79 per cent for the last three to 

four years, definitely, there will be some impact on the prices of rice.  When we give Rs. 1000 per 

quintal, for the paddy crop, that means, actually, we are getting 60 kgs of rice.  That is why Rs. 

1000 is the price of paddy, which means Rs. 1600 is the State price of rice, plus conversion 

charges, acquisition charges, mandi charges and State Government’s taxes.  So, altogether, 

practically it goes to, somewhat, near Rs. 2000.  But whatever figures which have been 

published, we have a system, that Delhi Government will communicate the figures of the various 

essential commodities to the Government of India’s Consumer Affairs Department daily.   They 

collect the figures from a number of shops, and whatever latest information which I got from 

Delhi Government, six months back, the retail price of rice was at Rs. 20 per kg.  Three months 

back, it had gone up to Rs. 21.  One month back, it had gone up to Rs. 22.  One week back, it 

was Rs. 23, and as on today, it is Rs. 23.  Yes, it is true it is going on the higher side but we are 

not in a position to buy fast.  One thing is, if the price which has been paid to the farmers at Rs. 

1000, that means Rs. 1600 which is the cost of rice will ultimately reflect up to retail at this price. 

Similarly, of course, one point was raised in the House that the price has gone up to Rs. 30 or 

Rs. 40 for per kg of rice. That is not the information which I have got from a number of the other 

districts. There is every possibility that there are some types of rice like Basmati or some other 

good variety of rice.  Prices are high but the prices which I am quoting is of the common variety, 

and the common variety prices are here only. 
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Similar is the case with wheat.  Though the minimum support price of wheat has gone up to 

Rs. 1100 per quintal but practically, we have to pay 12 per cent market taxes, plus mandi 

charges, gunny bags, loading, unloading, transport, storage for acquisition cost in Punjab. 

Altogether, ultimately it goes up to Rs. 15 to Rs. 16.  But the retail price in Delhi market is Rs. 15 

per kg.  That is the latest price which we have got about Delhi.  Of course, there are some other 

places.  In Mumbai, it is Rs. 19.  In Trivandrum, it is something like Rs. 23 - Rs. 24 because we 

have to consider the total transport cost from Ludhiana or any destination from Punjab and 

Haryana to Trivandrum or Chennai.  That has to be added.  That is why, comparatively, the 

prices of Southern States are always high.  So, as I said, our position is still better because we 

have a record production, and last year, procurement was very good.  The stock of wheat and 

rice is, therefore, sufficient to meet the demand of the public distribution system and all other 

welfare fund.  The price of rice and wheat in the open market has been rising on account of the 

minimum support price as I have already explained here. But, still, we are trying to maintain the 

price at a particular level. What have we done?  We have earmarked 30 million tonnes of wheat 

and 10 million tonnes of rice to sell in the open market.  How to sell?  The Food Corporation of 

India can sell by inviting tenders.  

But, we took a decision to handover these to States. We requested the State Governments 

to sell or take these at a particular price and make them available in the PDS even for APL 

category.  Sir, 10 lakh tonnes of wheat and 10 lakh tonnes of rice has been allotted to States and 

UTs under the Open Market Sale Scheme for the retail consumer to be distribution between the 

October, 2009, and December, 2009 i.e., two months.  So, we have written to the States and 

UTs that such and such quantity of foodgrains was made available to them.  These allocations 

have been made at a subsidized rate of MSP plus freight without adding tax, procurement 

charges, handling charges, interest, storage which are borne by the Government of India.  So, 

the MSP which we have paid to the farmer has to be paid by the State Government plus freight 

from Ludhiana to that particular place.  The other costs such as procurement charges, handling 

charges, interest, storage rate, etc., will be borne by the Government of India.  The objective of 

the Scheme was to make wheat and rice available to retail consumer for his consumption and to 

control market prices.  The State delivery system has to take the benefit of this Scheme.  

However, the lifting of wheat and rice, it is really surprising, under the Scheme by the States has 

been very, very poor.  As per latest position i.e., as of 6th December, 2009, from the FCI, 21,992 

metric tonne of wheat has been lifted by the States.  So, out of 10 lakh MT, the States have lifted 

only 21,992 metric tonnes!  There are some States which are asking that we should provide them 
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wheat at the BPL price.  It is not possible.  We are asking them to pay only the price that we 

have paid to the farmers.  We are not asking more than that. The acquisition and other charges 

are all borne by the GOI.  The States have to pay only the transport and the price which was paid 

to the farmer.    

SHRI P. RAJEEVE (Kerala): What about the additional allocation to the State of Kerala at 

the APL price.  

SHRI SHARAD PAWAR: I will come back to you.  

 So, 1,49,176 metric tonnes of rice has been lifted by the States out of 5 lakh MT allotted to 

them.  And, as I said, the same formula has been adopted for this as well.  So, I think, it is the 

responsibility of the State Governments to take advantage of the Scheme and see that market 

will improve.  I am going to take up this issue with all the State Governments.  If the State 

Governments will not take this, then, the FCI will enter into open market and dispose these 

through open market tender process.  But, our desire is that the State Governments can take 

these and use its machinery of the PDS.    

 Sir, one particular issue was raised here regarding the allocation and off take of APL rice to 

Kerala. Sir, it is true that the total allocation for Kerala has been reduced and there are reasons. 

In fact, I had given these reasons to the House.  It is because whatever allocation was made was 

not lifted sufficiently by the State Government. ...(Interruptions)...  

SHRI A. VIJAYARAGHAVAN (Kerala): When was this taken place?   

MR. DEPUTY CHAIRMAN: You can ask it after the reply.   

SHRI SHARAD PAWAR: From the years 2003-04, 2004-05, 2005-06 up to  

2006-07, the off-take was not lifted. For instance, for the year 2006-07, 13,61,000 lakh tonnes 

was the allocation for Kerala, but the off-take was 1,81,000 only.  In fact, that has been improved 

after that.  So, during all these four years, i.e., 2003-04, 2004-05, 2005-06 and 2006-07, Kerala 

Government has not lifted what was allocated to it. Then the Government took a decision not 

only for Kerala but also for all other States, and all those States which were not lifting their off-

take, their allocation was reduced.  Now, it is true that the State is asking, particularly, for the 

APL quota, but, as I said earlier, with regard to AAY and BPL we are fully honouring our 

commitments. We are honouring commitments; but there are some problems in the case of APL 

and I am not in a position to accept the Kerala Government’s request in toto. But whenever they 

ask for something additional, that additional has definitely been provided to them. I recently saw 
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that statement of the hon. Chief Minister of Kerala that there was a commitment given by Pandit 

Jawaharlal Nehru that ‘this is a State which produces plantation crop and that is why the entire 

responsibility of providing it foodgrains will be taken by the Government of India.’  I am 

searching; my office is also searching that communication, but I don’t see, at least, any 

record...  ...((Interruptions)...   

MR. DEPUTY CHAIRMAN: Let him complete. ...(Interruptions)...  

SHRI A. VIJAYARAGHAVAN: Sir, one minute.  ...(Interruptions)... He has yielded. Sir, our 

difficulty is, this is a State where we are producing only 15 per cent of the food articles, that 

means, staple rice.  We are producing only 15 per cent and we are producing 85 per cent cash 

crops. No other Indian State has such a situation. So, naturally, the Central Government has to 

give a special assistance to the Kerala State, and, at that point of time, a statutory ration system 

was there under which the Central Government was providing sufficient rice to the State.  Now 

that practice is stopped. So, naturally ... ...(Interruptions)...  

MR. DEPUTY CHAIRMAN: No; no; the Minister is saying that they are not lifting. The off-

take is not lifted. ...(Interruptions)...  

SHRI A. VIJAYARAGHAVAN: No; no; Sir, that is not the situation. That is not the situation. 

There was statutory ration system in the State and more than one lakh tonne was allotted for the 

State per year.  But now that has been restricted. With regard to APL, because of the given 

situation which is prevailing in the State and due to shortage of production, naturally, the State 

owes an assistance from the Centre and that was there.  The State is producing cash crops 

which are exported and the country is gaining from that.  So, naturally, a reciprocal gesture was 

there earlier and that should be retained.  That is what we are saying. ...(Interruptions)...  

PROF. P. J. KURIEN (Kerala):  Sir, it was the Union Government which encouraged Kerala 

to go for cash crops.  For example, we were importing rubber by giving foreign exchange. Kerala 

was asked to go in for rubber and such other cash crops by which we gained foreign exchange. 

Then Kerala was promised by the Union Government that through statutory ration enough rice 

will be supplied. That was a promise by the Union Government.  It is known to everybody.  It 

may not be known to his office.  But it is known to...  ...(Interruptions)... irrespective of the 

party... ...(Interruptions)... Let me finish.  As far as Kerala is concerned, every party, every 

Government in Kerala is accepting and knowing that.  Therefore, it is the responsibility of the 

Union Government to provide more rice to Kerala.  ...(Interruptions)...   

MR. DEPUTY CHAIRMAN: How can you get answers like this?  ...(Interruptions)...  How 

can you get an answer like this? ...(Interruption)... 
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SHRI SHARAD PAWAR: Allow me to complete.  ...(Interruptions)...  

SHRI PRASANTA CHATTERJEE: Sir, in West Bengal, when the West Bengal started the 

jute production ... ...(Interruptions)...  

Ǜी उपसभापित : पहले इनका जवाब पूरा हो जाने दीिजए ..(Ëयवधान)..  

SHRI PRASANTA CHATTERJEE: There was a Committee ...(Interruptions)... in the 

Central Government ...(Interruptions)... to provide rice allocation.   

MR. DEPUTY CHAIRMAN:  Let the hon. Minister complete his reply and then this can be 

taken up. ...(Interruptions)...  Let there be some order. ...(Interruptions)... Let there be some 

order. ...(Interruptions)...   

MR. DEPUTY CHAIRMAN I would call your names one by one; you may then put your 

questions. Now, let him complete his reply. Please.  

SHRI P. RAJEEVE: Regarding the point about statutory ration...(Interruptions)...  

MR. DEPUTY CHAIRMAN: You may ask that after he completes.  

SHRI P. RAJEEVE: Sir, the statutory ration system was introduced in 1967. At that time, Mr. 

Minister, no records were there. Regarding the other point about the off-take, at that time the 

price in the open market was lesser than the APL price. That off-take is less. Now, the price is 

very high. So, we are compelled to have it at the APL price.  

SHRI SHARAD PAWAR: The point is that the concept of statutory ration is not there now; it 

was abandoned by the Government of India long back. The Government of India took a 

conscious decision to introduce ‘targeted public distribution’. ‘Targeted public distribution’ 

means, we want to target that section which is really affected, poor and vulnerable. This 

decision was taken ten years back, and that is continuing even today. (Interruptions) Some 

decision might have been taken in 1948-49. But these days, we have factors like population, 

availability etc. and today’s position is vastly different. That is why, a different decision has been 

taken and that decision has been implemented in this country.   

SHRI A. VIJAYARAGHAVAN: At least, increase the APL rice...(Interruptions)...  

SHRI SHARAD PAWAR: The only question is that of availability. If there is availability, I 

would be definitely happy to enhance it, not only for Kerala but for other States also. I don’t want 

to say anything more. About edible oil, certain decisions have been taken, and I have already 

explained that. Now, another important issue was discussed here, about sugar. Hon. Member, 
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Shri Javadekar, said that I had talked about availability of sugar last year, only a few months 

back. That is true. In the last two seasons production of sugar in this country was exceptional. 

We have practically reached 300 million tonnes. It is much, much more than our requirement. 

So, there was no choice but to encourage export. In fact, most of the mills were not in a position 

to pay farmers cane price. They should be in a position to pay the price to the farmers; so, 

Government of India has encouraged export. These decisions were taken. I recall that at that 

time, the price of sugar was about Rs. 16 per kg. In the same House, last year, I have made a 

statement that if we are not ready to accept an enhancement in the price of sugar in the open 

market, sugarcane farmers would definitely shift from sugarcane to some other crop, and the 

country will have to buy sugar at the rate of Rs. 30 to 35. This was my statement made in this 

House, on record, and exactly the same situation has occurred.  

There was tremendous opposition for providing an additional price. And because of that, 

ultimately, when the farmers, particularly farmers from Uttar Pradesh and other Northern States, 

started getting greater price for wheat and rice, they shifted from sugarcane to wheat and rice. 

They preferred the wheat and rice crops. They get money practically within eight or ten days at 

the most; for sugarcane price they have to wait even up to one year. That is the reason why the 

area under sugarcane cultivation has been substantially dropped and that is the situation we are 

facing today. Our efforts are to provide a better price to the farmers. Unless and until we provide 

a better price to the farmers, they would not grow sugarcane. Today, you are complaining that 

sugar prices are going up. I remember, for practically two days, the House could not function 

because the price which the Government of India had announced for sugarcane in its Ordinance 

was not approved; there were agitations, and the functioning of both the Houses was practically 

stalled. And when a certain decision has been taken and the price of sugarcane has been 

enhanced, farmers would surely go back to this crop. Today, sugarcane prices have gone up 

from Rs. 129 per quintal. In Uttar Pradesh, it is Rs. 185; in the Gorakhpur area, some mills have 

given even Rs. 200, and some, Rs. 210. States like Maharashtra, Karnataka, Andhra and Tamil 

Nadu are providing between Rs.220 and Rs.240. So, that price will definitely change the entire 

situation.  But sugarcane crop is not a crop which one can plan today and get the result 

practically within two months. This is a yearly crop.  It will take some time, but I am sure that the 

situation will definitely change..  With sugar, there is a problem today, but the situation will 

definitely improve. 

So far as pulses are concerned, it is true that tur prices are really creating serious problem 

for each and every family; it has gone up to Rs.90 to Rs.100.  Pulses are essentially rain-fed 

crops.  In a country like India where 60 per  cent  agriculture  is  rain-fed,  if  you  do  not  get  the 
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proper monsoon, it always get affected, and that situation has happened this year.  Practically, 

every year, as I said, we import it, but this year the major supplying countries are also facing 

problems and that is why internationally prices have gone up and that is reflected in our own 

country too.  But this year additional area has been brought under tur. I am sure that in another 

two months’ time, when the harvesting of tur will start, there will be more availability of tur in the 

open market and the prices will definitely start coming down, and the situation will definitely 

improve about tur. ..(Interruptions)..   

SHRI PRASANTA CHATTERJEE: On PDS ..(Interruptions)..   

SHRI SHARAD PAWAR: As on today, it is not possible because today we are providing 

Rs.60,000 crore as a subsidy for Public Distribution System.  

SHRI PRASANTA CHATTERJEE: You have only given a concession of Rs.4.16 crore in one 

year’s Budget to the corporate sectors. ..(Interruptions).. You have to provide an additional 

fund for the whole nation. ..(Interruptions)..   

SHRI SHARAD PAWAR: Five years’ back, when I took the responsibility of this Department, 

at that time, the subsidy bill was Rs.19,000 crore and today it is Rs.60,000 crore.  Still we are 

concentrating on targeted section.  If it is universal, then the Rs.60,000 crore can go up to, I 

don’t know, any level.  That type of money, as on today, is not available.  If that type of money is 

available, definitely we will be very happy to take these types of decisions.  But today we are not 

in a position to take this decision.  Potato prices are definitely coming down; crop is good.  

Onion prices are definitely on the higher side, but have again started coming down.  I have 

enquired today also with major producing States like Rajasthan, Gujarat, Karnataka, Nasik and 

other belts of Maharashtra.  Although the crop was affected everywhere because of certain 

things, now the real season has been started and we will be able to see that the market changes 

and the change will be for better, and the prices will be coming down here.  In all these areas 

though the situation is quite serious, the process of improvement has been started.  But you 

cannot expect this type of result within a week’s time or a month’s time. To get crop and take it 

to farmers’ home, it does take a lot of time and that process is definitely certain. One of the 

major issues which has been raised here is regarding the effective action against the  

black-marketers and others.  As I said earlier also, all these powers have been delegated to  

the State Governments.  It is the responsibility of the State Governments to take action.  There 

are some State Governments which have taken action. There are some State Governments  

like Gujarat and others which have practically prosecuted  a  large  number  of  culprits.   They  
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have booked culprits and prosecuted them and the cases are pending in the court.   
But there are some State Governments which have not shown any interest. We  
are continuously writing them.  I am also getting in touch with the Civil Supply  
Ministers of States. And, because of that, I hope they will take this particular issue very 
seriously. 

Another issue, which was raised here, was that we should ban the futures trading.  In fact, 
some of the items have been withdrawn from futures trading.  We have withdrawn sugar, tur, 
rice, potato.  But, I do not see any impact over that.  I have already briefed the House.  One 
Committee was appointed under the Chairmanship of Prof. Abhijit Sen to go into the details of 
how far future trade or commodity exchanges are responsible for this rise in prices.  Their report 
came negative.  Still, we would like to continue ban on some of the items and we will see that if 
the market improves, prices come down, then, we may take a policy decision in this regard.    
But, unless and until there is clearcut proof, we will not be able to take a final decision about 
that.  I do not want to take more time of the House.  I know that issue is 
serious...(Interruptions).  In such a situation, the State Governments have to take the 
responsibility, and the Government of India will also have to take the responsibility.  We have to 
improve our agricultural production; we have to improve our productivity; we have to  
improve our availability.  Then only, this situation can be improved.  But, this Government is 
quite serious about this problem on every front, and, I hope, there will be proper 
results...(Interruptions). 

SHRI S. S. AHLUWALIA (Jharkhand): Sir, I will not ask any question.  Sir, my point is very 
simple...(Interruptions).  

MR. DEPUTY CHAIRMAN: I will call Members one by one.  

SHRI S. S. AHLUWALIA: Sir, the UPA Government came with the manifesto and they said 
that within hundred days, they would control price rise.    

SHRI SHANTARAM LAXMAN NAIK: We said that steps would be  
taken.  

SHRI S.S. AHLUWALIA: Then, what are the steps?  Now, what is the reality?  You give the 
price.  You are telling only these things.  Sir, we are not satisfied with the answer.  We walk  
out.   

(At this stage, some hon. Members left the Chamber)  

SHRI PRASANTA CHATTERJEE: Sir, we will walk out.  There are no assurances, no ban on 
futures trading...(Interruptions). 
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SHRI A. VIJAYARAGHAVAN: Sir, we are dissatisfied with the reply, and we are forced to 
walk out.   

(At this stage, some hon. Members left the Chamber)  

MR. DEPUTY CHAIRMAN: The House stands adjourned to meet at 11.00 A.M. tomorrow.   

The House then adjourned at three minutes past seven of the clock to meet at eleven of the 
clock on Wednesday, the 9th December, 2009.  


